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MR. DEPUTY-SPEAKER :
question is :

Now, the

“That the Bill, as amended, be passed.”

The motion was adopted.

15 g hrs,

DEMANDS* FOR GRANTS
(RAILWAYS), 1972-73

MR. DEPUTY-SPEAKER : The House
will now take up discussion and voling on
the Demands for Grants in respect of the
Budget (Railways) for 1972-73 foo whih 5
hours have been allotted.

There is a large number of cut motivns
w the Demands foi Grants. Hon. Members
present in the House who are desirous of
moving thewr cut mouons may send shps to
the Table within 15 munutes Indicating  the
senal numbers of the cul motons they would
like to move.

DenManp Do, 11 Raicwas Boaro

MR. DEPUTY-SPEAKER : Motion mo-
ved :

“That a sum not excecding Rs. 1,23,8Y,
000 be graunted to the Piesident 1o com-
plete the sum necessaty to defray the
charges which will come in course of
payment during the year endmg the 31st
day of March, 1973, in respect of “Rail-
way Board'."

Dumanp No, 2 ; MiscBLLAN ELUS
ExreNpITURE.

MR. DEPUTY-SPEAKER : Motion mo-
ved :

“That a sum not exceeding Rs. 5,4 1,46,
000 be granted to the President tv com-
Plete the sum necessary to defray the
Charges which will come in course of
Payment during the year ending the 31st
day of March, 1973, in respect of *Mis-
cellaneous Expendiiwe’.”

. ———— = s

D¥maND Nu, 31 PAYMENTS TO WORKED
Links axn Oruers.

MR. DEPUTY-SPEAKER : Motion mo-
ved :

“That a sum not exceeding Rs. 12,82,
000 be granted to the President to com-
plete the sum necessary to defray the
charges which will come in course of
payment during the year ending the 31st
day of March 1973, in rcspect of ‘Pay-
ments to Worked Lines and Others’”

Druanp No, 4 : WorkinGg LXPEABES—
ADMINISTRATI UN,

MR. DEPUTY-SPEAKER : Motion mo=-
ved :

“That a sum not wxeeeding Rs, 67,20,34,
000 be granted to the Piesident to com-
plete the sum  necessary to defray the
chaiges which will come in course of pay-
ment duting the year ending the 3 Ist day
of March, 1973, in respect of *Working
Expenses-Adnanistration”.”

Denasp No, 5§ Wonkning Eavenses—
Reratis asd MAINTENANUL,

MR. DEPUTY-SPLAKER : Motion mo-
ved :

“That a sum not exceeding Rs. 232,19,
19,000 be granted to the Piesident fo
complete the sum necessary to defray the
charges which will come 1n course of
payment during the year ending the 31st
day of March, 1973, in respect of
*Working Expenses-Repairs and Main-
tenance”.”

Drsaxnp No, 6—~Working EXrexs-
#ES OPERATING STAFF,

MR. DEPUI1Y-SPEAKER Motion

Moved :

“That a sum not exceeding Rs. 143,57,
23,000 be granted to the President
to complete the sum nccessary to defray
the charges which will come in course
of payment dunng the ycar ending the
3lst day of Muarch, 1973, in respect
of ‘Working Expenses-Operating Staff.”

* Moved with the recommendation of the President.
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Deuanp No. 7—Wonkinu ErPENsES-
Orreation (Fuer).

MR. DEPUTY-SPEAKER :
Moved :

Motion

“That a sum not exceeding Rs. 129,58,
81,000 be granted to the President ro
complete the sum necessary to defiay the
charges which will come in course of
payment during the year ending the
3lst day of March, 1973, in respcet of
‘Working Expenses-Operauon (Fuel).”

Deuanp No, P—Wonsine LxrinNses
OPZRATION OTHER THAN SIAIF
AN FueL

MR. DEPUTY-SPEAKER :
Moved :

Motion

“That a sum not cxceeding Rs. 37,89,
69,000 be granted to the President
to complete the sum necessary to defiay
the charges which will come in course
of payment during the ycar ending the
3 Ist day of March, 1973, in respect of
‘Working Fxpenses-Operation other than
Staff and Fuel.”

Deymano No, 9—Wokkive Exprases-
Mist ELLANEOLS LXPEASFs

MR. DEPUTY-SPEAKER :
Moved :

Motion

“That a sum not excecding Rs. 23, 94,
67,000 be granted to the President
to complete the sum necessary to defray
the charges which will come in course of
payment during the year ending the
3ist day of March, 1973, in respect of
‘Working Expenses-Miscellaneous Expen-
m-l.

Drmanp No, 10=WORKING EXPENSHS-
Starr WELFARE

MR. DEPUTY-SPEAKER : Motion
Moved ;

“That a sum not exceeding Rs. 21,99,
94,000 be granted to the President
fo complete the sum necessary to defiay
the charges which will come in course
of payment during the year ending the
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3lst day of March, 1973, in respect of
*Working Expenses-Staff Welfare”,”

Distans No, 11—Wonkine EXPENSKE-
APPROPRIATION t0 DEPRECIATION
Rrsenve Fonn,

MR. DEPUTY-SPFAKER :
Moved :

Motion

“That 4 sum not exceeding Rs. 82,40,
00,000 hc granted to the President
to complete the sum necessary to defray
the churges which will come in course of
payment during the year ending the 3ist
day of March, 1973, in respect of
‘Working  Lxpenses-Appropriation to
Depreciation Reserve Fund'.”

Draannp No 11 A=WorkKING LXPLNsES
ArrioriiamToxn 10 Praston Fusn

MR. DLPUTY-SPEAKER
Moved :

Motion

“ That a sum not exceeding Rs. 12,00,
00,000 be granted to the President fo
complefe the sum necessary to defray the
charges which will come in course of
payment during the year ending the 3lst
day of March, 1973, in respect of
‘Working  Cxpenses-Appropriation  to
Pension Fund'.”

Deumaxp No. 12—Divipexsp To
GrNeraL REVENUES

MR. DLPUTY-SPEAKER : Motion
Moved :

“That a sum not excceding Rs. 155,15
39,000 be granted to the President
to complete the sum necessary to defray
the charges which will come in course of
payment during the year ending the 3lst
day of March, 1973, in respect of “Divi-
dend to Geneial Revenues’.”

Demanp No, 13—Orsx Line
Works (RevENUE)
MR. DEPUTY-SPEAKER : Motion
Moved :

“That a sum not exceeding Rs. 5,25,
27,000 be granted to the President



to complere the sum necessary to defray
the charges which will come in course
of payment during the year ending the
3lst day of March, 1973, in respect of
Open Line Works (Revenue).,”

Doxawp No, l4—ConstrucTion oF New
LiNEs—CaPrral aAxp DEPRRCIATION

ResenrveE Fuxb,

MR. DLPUIY-SPEAKER : Motin

Moved :

“That a sum not excecding Rs, 28,28,
91,000 be gianted to the Presidoal
to complete the sum necessary to delray
the charges which will come 1n ¢ uise
of payment during the year ending the
3lst day of Mumch, 1973, n respect of
‘Construction of New Lines Capnal and
Depreciation Reserve | und',”

Demany No 15--0pps LiNe Wonhse
CariTan, Drprec (s 1108 REsLiy 1
Funp anp DaveLormiyt 1 usn,

MR. DEPUTY-SPEAKLR : Moton

Moved ;

“That a sum not eaceeding Rs. 489,14,
56,000 be gragted to the President
fo complere the sum necessary to defray
the chaiges which will come 1n course of
payment during the yeat cnding the 3ist
day of March, 1973, in respect of Qpen
Line Works-Capital Depicuiation Res-
¢rve Fund and Development Fund'.”

DeManp No 16— Prastonany
CHARCES-PENnION [Unn,

MR. DEPU1Y-SPEAKER : Motion

Moved :

“That & sum not exceeding Kks. 7,57,
89,000 be granted to the President
to complete the sum necessary to defiay
the charges which will come n course of
payment during the year ending the 3lst
day of March, 1973, in respect of
‘Penslonary Charges-Pension Fund'."

Dexanp No, 17—Rzpaymunt or Luaxs
TROM GENERAL REVENUNE AND INVER-
EST THERXON~ DEVELOBPMENT ki aD

MR. DEPUTY-SPEAKER : Mouon
Moved :
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“That a sum pot exceeding Rs. 4,19,
02,000 be granted to the Picsident to
defiay the chaiges which will come in
course of payment during the year ending
the 3ist day of March, 1973, mn res-
pect of ‘Repayment of Loans from Gen-
eral Revenucs and nterest thereon—
Dsvelopment Fund'.”

Livvsp No J8—APPROPRIALTION
10 DiviLorskst Funo,

MR. DEPUTY-SPLAKER : Motion

Moved :

“That a sum not exceeding Rs. 20,50,
06,000 be granted 1o the Pressdent 10
detruy the chaiges which will come in
coursc ot payment duling the year ending
the 3lst day of March 1973 in respect

ol ‘Approprnation (o Development
kFund'.”
Divasy No Y= AVPRUPRIATION 10

Rivnsty Respmva Luso,

MR. DEPUTY-SPLAKER : Mouon

Moved :

“That a sum not exccecing Rs. 12,03,
37,000 be granted to the President to
diufray the charges which will come 1o
course ot payment during the year end-
g the 3Ist day of March, 1973,1n
respect of *Appropnation to Revenue
Reseive Fund'.”

Demaxp No. 20—PaysuuNis 10WA RDS
AMORTISATION OF oVER CATI1ALI-
saTION, REPAYMLANT OF Loans
¥ROM OBNCRAL RLVENULE
AND INTERLST THEREON-
Reveaur RESERVE
Fuxn,

MR. DEPUIY-SPFAKER : Moton

Moved .

“That a sum not excceding Rs 12,33,
30,000 be granted to tle President to
delray the charges which will come
counc of payment during the yeur cnding
the 3Ist dav of March, 1973, 1n 1espect
of Payments towards Amortisauen of
over Capitalisanon, Repayment of Loans
tiom General Revenucs and interest
thercon-Revenue Reserve Fund'.”
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SHRI JYOTIRMOY BOSU (Diamond
Harbour) ;: Mr. Deputy-Speaker, Sir, I expect-
ed to find the full-fiedged Railway Minister
to be present here. It is a very rare annual
occasion. He is a good friend of ours. We
would like to see a littering furban, a Mysor-
ean turban here.

15-31 hrs,

|Sury K. N. TIWARY in the Charr.)

Sir, the Railways, as has been pointed
out repeatedly, is under the grip of an oct-
opus of over-cupitalisation. It 1s not a thing
that I understand. This Government has
been able to understand, 1 do not know how
it could be rubbed into their hcad that
their Railways are under the grip of an
octopus of over-capitalisation.

1 will give an example of capital at charge.
In 1950-51, it was to the tune of Rs, 900
crores and, after 20 years, in 1970-71, 1t
amounts to Rs. 321877 crores. So, you
understand the magnitude of over-capitali-
sation.

About officering the Railways, my infor-
mation is—you can dispute it—that in 1960-
61, the number of Class I Officers was 1067
and, in 1970-71, it has jumped up to 7,601.
In the case of Class 111 officers, in 1960-61,
the number was 4,58,000 and, in 1970-71
it has risen to only 5,54,000.

As regards your staff expenditure, as to
how you are exploiling your subordinate
workers, your employees, in the Indan rail-
ways, I will give you an example. In the
U. K. 54 per cent of the total revenues of
railways are spent on the people who woik
for them; in Japan it is 59 per cent; in India
itis oaly 50 per cemt. No doubt, your
accidents have increased. In 1970-71, you
had 777 accidents, and this year in 11
months ulone, you have already crossed 804,
If you talk about passenger amenities, it is
the lowest for the unfortunate eastern zone
which embraces Bihar, West Bengal and
certain other areas. For the Western Railway,
for the current year, it is about Rs. 34
lakbs; for Southern Railway it is Rs. 36, 15,
000; for the Central Railway it is Rs, 51,
54, 000; for the Northern Railway it js Rs.
49, 59, 000, For Eastern Railway it is Rs.
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28,81,000. But for the Railway Board it is
Rs. 95,41,000. What is it that you want to
provide —a swimming pool for the executives
and the Ministers in their rooms ?

In the Eastern Railway there had been
no major works excepting Farakka. That is
quite a different issue., Your performance,
Mr,Qureshi, has been nothing. We have been
trying desperately to see that the running of
the subwiban trains, particularly in the Seal-
dah Division, comes to an acceptable pattern,
standard. Now the Scaldah Division is
knuown more for cancellations than for runn-
ing. (Imterrupnion) If you sec the Sealdah
Division, you will know the miseries that the
r1ailways are constantly offering to the pass-
engers. They collect money in advance for
three months 1n the case of 3-monthly tick-
ets and one month in the case of monthly
tickets and cnter into a contract, but they
go on breaching the contract every day. The
poor, helpless passengers suffer so much. 1t
t~ nothing but a total failure on the part of
the lndian Railway. They have made a mess
of the whole rallway system because of their
pohitical outlook, their class character and
lack of talent, merit and managenal effici-
ency. This is the largest public sector unit
which 1ovolves about Rs. 4,000 crores. But
it is a great pity, Mr. Qureshi.

Talking of small comforts for commut-
ers—Martin Light Rlys, to Howrah Station
we have been begging of them to help the
40,000 travellers to travel at a low cost to
enable them to go to their place of work. You
cannot provide them fresh employment. Your
Government has totally failed to provide
employment. Now you want to deprive them
of going out and making their own efforts
to earn their livelihood. That is the Indian
Railways today. In West Bengal, how it has
becn neglected, 1 will quote from this book
published by the Bengal Chamber of Com-
merce and Industry : It says about North
Bengal :

“All these significant improvements and
additions notwithstanding, West Bengal's
transport networks suffer from a number
of structural deficlencies viewed in the
perspective of the present needs.”

“The railways, originally designed and
constructed prirgrily to serve the needs
of foreign trade, are not yot fully geared
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to fulfil the demands of a broadbased
and regionally balanced economic growth.
They even fall short of the requirements
of the defence needs in the current con-
texts. It is estimated that about 25 per
cent of the total area of the State lies
more than 10 miles away from the near-
est railway track. Turther, larg areas,
comprising the sub-division of Ghatal and
Cuntai in the gistrict of Midnapore, Ara-
mbagh in the distnict of Hooghly, Balu-
rghat in the distict of West Dinajpur,
and Toofunganj and Mathabhanga in the
district of Cooch Behar are untouched
by rdilways. .

“Even after the laying down of the
broad gauge line and construction of the
Farakka link, railway connection between
south and north zones of the State will
continue 1o remain somewhat tenuous,
viewed in terms of the great strategic
importance of North Bengal.”

Railway huve not served my region at
least, and 1 am sorry. This is what 1s happ-
cning. They have created an artificial scar-
city of wagons. It has started from the Rail-
way Board level, being spearhcaded by the
Director in charge of allocation of works.
There are serious charges of corruption and
mismanagement in this matter.

I bave got a note where they say :—

“that the allotment of non-sponsored
‘DH’ class Hard coke was given by the
Railway authorities all along for the last
many ycars upto the full siding capacity
each Hard ccke producing colliery.”

“that quota system was introduced for
cach Hard coke producing colliery by the
Coal Coniroller, Calcutta, and the Joint
Director Trans. (Coal), Railway Board,
Calcutts, for shortage of wagons with
effect from September, 1970.”

“that we reconciled with the quota sys-
tem introduced even though we weie put
to financial difficulties and we were given
aliounents on non-sponsoied DH class
Hard coke of all types all along till
28-4-1972 as per the quota sanctioned;”

“That suddenly from 29.4.1972, non-
sponsored ‘DH’ class allotments for Bee-
Hive Hard coke were stopped by the
Railway Board without giving us any
previous intimation or notice whereas
allotments for non-sponsored DH class
B. P. (by product) Hard coke are being
given by the Railway authorities till date
and not stopped,,,”

1 can give this note to Shri Qureshi, It is a
very scrious allegation, There are ¢l.arges of
corruption. As a result collicry workers
have been laid off, and specially in Jharia,
Raniganj and Asansoul area, the crisis is very
very severe. The entire industry in the region
is suffering for lack of wagons, for supply
of raw materials, for supply of coal.

1 say agaiu that there are serious charges
of corruption. The bribe, 1 repeat, bribe, is
between Rs. 5,000 and Rs, 25,000; 60
wagons you can havc at any time during the
day 1f you are willing to dish out a certain
amount of money. There, the market value
fluctuates between Rs. 5,000 and Rs. 25,000,
All these wagons are mostly used for carry-
ing coal to Haryana and Gujarat areas where
the coal is being sold at a very much higher
price in black market. 1 am sure, Mr.
Qureshi is aware of the fact that the coal
produced 1n Jhana, Asansol and Raniganj
specially Ranigan) and Asansol, are carried by
motor transpoit to places near to Calcutta—
120 miles to Serampore and other places
from where wagons are given. This is all
done there with the higher-ups hand in glove
with the dealers. Thercfore, this is happen-
ing. The railways aie in doldrums. Corrup-
tion 1s secthing. At Mowrah there is one
chap, the Head Ticket Collector® who with
the support of the Divisional Officers was
runming a racket along with money-collecting
agents. The Eastern Railway Tichet-Checking
Staff Association made a very good effort,
and the gang became dcfunct, This effort
resulted in an increase in Howrah Station
alone,,,

MR. CHAIRMAN ; Mr. Jyotirmoy Bosu,
you are aware that you have named a person.
He is not present in this house to defend
himself. So, I think, you will not feel un-
happy if I do not allow that to go on
record

* Not recorded.
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SHRI1 JYOTIRMOY BOSU : The Mims-
ter is here to defend him.

MR. CHAIRMAN : This 15 not propui.
I have been maintamning that the peison who
15 not here present in the House to  defend
himself should not be named So, 1 will not
allow that name to go on record

SHRI JYOTIRMOY BOSU: [ shall

abide by what you say

MR. CHAIRMAN : Tbe name will not
go on record.

SHRI MUHAMMAD KHUDA BUKSH
(Murshidabad) : This House should not be
used as a forum for character assasination

MR. CHAIRMAN . |i theie 1 anything,
the member 1s guite at liberty to mention -
if there is anything hshy  But he should not
name the person 1 have not allowed men-
tioning the name of persons who are not
here to defend themselves, Mi. Bosu may
comtinue his speech.

SHRI JYOTIRMOY BOSU , [ want to
make a submission 1n this connection |
shall abide by what you say.

SHRI P. K DEO (Kalahandi) . 1In this
regard I would like to submit that expunc-
tions from the records 1s very raiely done. |
have been here since the Sccond Lok Sabha
and T know that on very rare occasjons only
the Chair intervenes and remarks have been
expunged, but 1t has become a regular feature
in this Lok Sabha [ don’t know why. There
is freedom of speech and if there 1s some-
thing wrong, that should be corrected or the
Chair may pull him up. Why expunge it
from the record ?

MR. CHAIRMAN : I think you will
agree that in this Lok Sabha at any time when
the name of a person was mentioned and
it is pot in accordance with the Rules, silting
berc in the Chaiwr, suppose You are not a
member of this House or 1 am not a Mem-
ber of the House, if any charge is brought
against me, do you think it should be
allowed.
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SHRI P. K DEO : It is wrong.

MR. CHAIRMAN : It 1s. When the
hon. Member mentioned by name,,,

SHRLP. K. DEO: 1 guite apprecciale
that 1t 1s wrong and he should te pulied up
But it should not be expunged. Expunction
every day, day in and day out.

MR CHAIRMAN : What is the use ol
my pulling up the Member when the thing
goes on record.

SHRIL P, k. DEO 1t s tor the postenty
to judge how we funcuion.

SHRI A.P. SHARMA (Buxar) : kspe-
cially mentioning the names of Government
servants, small or big, who have no opportu-
mty to defend themselves here, on the floos
ol the House, 15 not proper

DR. KAILAS (Bombay South)  In the
previous Lok Sabhas these things were never
done

SHRI JYOTIRMOY BOSU . Ihe repor-
ters will only take down what you allow, but
my protest should be iecorded. 1 am making
a serious allegation and the Minister 15 here
to defend him_, (Interiuptionsy When the
Minister’s turn comes, he can rebut my
charges and set the record correct.

In Howrah station alone becaose of the
efforts put 1n by this group of young men of
the Eastern Raidway 1icket-checkmg stafl,
the increase 1n  revepue has gone up to the
extent of Rs. 4,40,000 in ten months time
What 1s the reward that has been given ?
These four persons were transfeired without
being given the )miming tme outside the
State. The order 15 dated 17th March 1972
Then, why the members of the Chatia
Parishad a1e being allowed to do the ticket-
checking work ? 1 have no objection if some
uncmployed boys are given employment.
Under what rules and authority are they
allowed 7 Have they bcen given sufficient
training to handle the finances of the Indian
Rallways as required by the Indian Railways
Act and the Rules framed thereunder ?
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There are serious charges of corruption
against the three Divisional Superintendents.
One is in Howrah and then the other two
arc the Line DS and the Syeciil DS.

Let the Minister verify and let the House
kncw. They are involved in some corrup-
tion cases and they have been allowed to
remain in this position for too long a perind.
One person was transferred but he got that
order cancelied. Why are thc revenues of
the railways going down the diain ?

There is serious repression fet loose.
Victimisauon hias been effected in the Chitta-
ranjan Locomotive Works.  The office-
bearers of the Chittaranjan Locomotive
Works Labour Union lave been ordered
intra-Railway tranfers,  They have been
transferred to various places in the Cential,
Westein and Southern Railways,

Sir, you will appreciate that a  man
named Dalip Bose, who has been m Bundwan
Jail on 14-2-1972 has been transferred and
the transfer ordets have been seived on lum
in Burdwan Jail The Railway Board through
Wireless issued instuctions to the General
Manager, Chittaranjan Locomotive Works
for this transfer. The transfers are made not
by name but the positiviis they hold in the
unions of the abosve factory.  One person is
in jail and the other three ale sick and the
orders of those were eahibited in  notice
board. These officials have been ordered to
vacate immediately even the ratlway quarters
that they have been given. Sir, the chances
of transfers of the officials in other 1ailways
we not usual since Chittaranjan  Locomaotive
Iy a separate wnit. ‘The conditions of work
etc., are completely separate. Separate Gene-
ral Manpager is there.  Even some of them
were specially trained for particular  opera-
tion and work, for. produciug electric loco
steel foundry, elc., which are not avanlable
in the other places of the railways. These
transfers during the middle of the ycar will
causc irreparable loss to their children and
other family members besides financial losses.
Previously an order was issued by the Rail-
way Board that no transfer will be made and
also an assurance was givem, but it has
been violated again. The Railway Minister
was kind enough last year (o intervene and
o put off the transfers. Now these are
being enforced, On 20th April, 1972 these
were served. When these orders were served,

there was heavy police arrangement, We do
not understand why ycu require police men
when the transfer orders are served. I would
request the Hon'ble Minister to look into
the matter of Chittaranjan Locomotive Works
because you cannot compel @ man to come
1o the oflice at an appointed hour, you can
compel him to go out at an appointed hour,
you can cven compel him to go through
certain muscular motions, but you cannot
compel him to put his heart into the work,
If you want this Indian railway which is the
largest public sector e¢nterprise, which is in
real doldrums today, if you want that their
condition should be improved, people’s money
should be secured, you must have full co-
vperation from the people who are really
making the wheels move.

SHRI Y. ESWARA REDDY (Cuddapah):
I beg to move :

**That the Demand under the Head Rail-
way Board be reduced tv Re. 1.

[Refusal to open the officc of Madras
Vyayawada Electrification project at  Vijaya-
wada thus denying epportunities for promo-
tion and recruitment to the ¢mployees in
Andhra Pradesh (22)).

*That the Demand under the Head Rail-
way Boaid be redic d to Re. 1.

|Failure to maintain proper proportiin
between the promotees and apprentices in
the matter of promotion as drivers in Vijaya-
wada Divisten of S. C. Railway (23)].

““That the Demand under the Head Rail-
way Board be reduced to Re. 1.7

[Failute to maintain proper senior_ily of
works Ministrics ard A1 O.Ws resuliing in
retrenchment of seniors and continuation of
juniors in the Eopgineering Dcpartment on
several railways (24)}.

«That the Demand under the Head Rail-
way Board be reduced to Re. |

[Failure to maintain proper seniority of
firemen in S C. Railway resulting in juniors
being trained and promoted as drivers 251
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“That the Demand under the Head Rail-
way Board be reduced to Re. 1.”

[Refusal to condone the break-in-service
imposed on workers of Diesel Loco Shed,
Guntakal for the strike on 2nd and 3rd
April, 1971 (26)).

That the Demand under the Head Rail-
way Board be reduced to Re. 1.”

[Refusal to condone break-in-service im-
posed on the workers of Diesel Loco Shed,
Gooty for striking work on 27.2,1971
27

“That the Demand under the Head Rail-
way Board be reduced to Re, 1."”

[Delay 1n taking up the work of extend-
ing the ralway line from Macherla to
Secunderabad on 5.C. Rallway (28)).

“That the Demand under the Head Rail-
way Board be reduced to Re. 1.”

[Delay in payment of project allowance
to the railway workers in Baster and Kora-
put Distiicts in the S.E. Railway (29)}.

“That the Demand under the Head Rail-
way Board be rcduced to Re. 1.”

[Failure 10 transfer the Guntakal Division
ot S, Railway to S. C. Ralway and make
consequential adjustments (30)).

“That the Demand under the Head Rail-
way Board be reduced to Re. 1.”

[Failure to extend the Raichur Ranigunta
passenger train to Tirupati for the con-
venience of pilgrims (31)).

“That the Demand under the Head Rail-
way Board be reduced to Re, 1.”

[Relusal to yay project allowance 10 the
railway woikers of Barauni and Garhara on
N.E. Railway (321],

“That the Demand under the Head Rail-
way Board be reduced to Re. 1.
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[Failure to bring about a single United
Trade Union Organisation on the Railways
in place of the present 105 organisations
functioning in the Railways (33)]

SHRI RAMAVATAR SHASTRI (Patna):
I beg to move :

“That the Demand under the Head Rail-
way Board be reduced to Re. 1.”

[Failure in checking corruption, pilferages
and thefts in Railways (34)].

“That the Demand under the Head Rail-
way Board be reduced to Re. 1,7

[Failure in changing the bureaucratic
functioning of the Railway Board (35)].

*That the Demand under the Head Rail-
way Board be reduced to Re. 1."

(Failure in abolishing Railway Board
(30)).

“That the Demand under the Head Rail-
way Board be reduced to Re. 1.”

[Failure in doing away with
admimstration (37)]).

top-heavy

*“That the Demand under the Head Rail-
way Board be reduced to Re. 1."

[Failure to prevent infructuous expend -
ture (38)).

“That the Demand under the Head Rail-
way Board be reduced to Re. 1."

[Failure to separate with the various
Railway Workers Unions (39)].

*“That the Demand under the Head Rail-
way Board be reduced 1o Re, 1.”

[Failure to remove the lack of cleanlines,
light and drinking water in traios (40)).

“That the Domand under the Head Rail-
way Board be reduced to Re. 1"



217 D.G. (Riys.) 1972-73 VAISAKHA 28, 1894 (SAKA) D.G. (Rlys.) 1972-73 218

[Eaulty system of fixing grades and effect-
ing transfer of employees (41)).

“That the Demand under the Head Rail-
way Board be reduced to Re, 1.

[Need to reject the proposal of increa-
sing the rates of seasonal railway tickets
(42)}

“That the Demand under the Head Rail-
way Board be reduced to Re. 1."

[Lack of facilities for third class passen-
gers (43)).

*That the Demand under the Head Rail-
way Board be reduced to Re, 1."

[Failure to make permanent the casual
lubouters working in railways (44))]

“That the Demand under the Head Rail-
way Board be reduced to Re, 1.

[Failure to absorb substitute labourers
working in Railways (45)].

“That the Demand under the Head Rail-
way Board be reduced to Re. 1.”

[Failure to grant recognition to the vari-
ous Railways Workers® Unions (46)].

“That the Demand under the Head Rail-
way Board be reduced to Re. 1.”

_ [Failure to take over by Government the
railway run by M/s. Martin Bumn Ltd. (47)].

“That the Demand under the Head Rail-
way Board be reduced to Re. 1.”

[Failure to convert metre gauge lines into
broad gauge lines (48)].

“That the Demand under the Head Rail-
way Board be reduced to Re. 1."

[Failure to formulate & scheme for pro-

m;}!mm of railways in the country

“That the Demand under the Head Rail-
way Board be redyced to Re, 1,

[Failure to recruit persons from Bihar
for the Divisional Office of North Frontier
Railway at Katihar (50)).

“That the Demand under the Head Rail-
way Board be reduced to Re. 1.”

[Failure to run cent per cent canteens on
departmental basis in Railways (51)]

“That the Demand under the Head Rail-
way Board be reduced to Re. 1."

[Failure to run trains punctually in
Eastern, South Eastern, North East Frontier
raand North Eastern Railways (52)].

SHRI SURENDRA MOHANTY (Kend-
rapara) : I beg to move :

“That the Demand under the Head
Railway Board be reduced by Rs. 100,

{Shifting of the Headquarters of S. F,
railway to Orissa (64)].

SHRI RAMAVATAR SHASTRI : T beg
to move :

“That the Demand under the Head
Railway Board be reduced by Rs. 100 ™

[Failure in withdrawing the break-in-
service orders against more than five thou-
sand railway employees at Barauni-Garhara
for participating in the 33 days strike

(631

“That the Demand under the Head
Railway Board be reduced by Rs. 100,

[Failure in withdrawing the court cases
launched against mote than three hundred
railway workers and their leaders for parti-
cipating in the 33 day peaceful strike in the
year 1971 for the grant of project allowance

(66))].

“That the Demand unber the Head Rail-
way Board be reduced by Rs, 100.”

[Failure in granting project allowance to
the railway employees working at Barauni-
Gerhara and other places within 20 kilome-
tres of the Barauni Project (67)].
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“That the Demand under the Head
Railway Beard be reduced by Rs 100

[Fallure m withdrawing the suspension
orders passed agamnst 56 rallway employees
and their leaders at Baraum-Garhara for
participating 1n  the 33 day st 1\e n the
year 1971 for the grant of Project allowance
(68))

“Th*t the Demand under the Head
Railway Board be reduced by Rs 100 °

[Failure to recogmise Indian Railway
Loco Muchanical Siaff Association (691]

That the Demand under the Head Rail-
way Board be reduced by Rs 100

[Failure to recognise All-India  Ralw v
Ministerial Staff Association (70)]

* That the Demand under the Head Rail-
way Board be reduced by Ry 100°

[Failure to recognise  All-India Railway
Employees Confederation (71)]

* That the Demand under the Head Rail
way Board be reduced by Rs 100°

[Failure to recognise All India Siation
Masters® Association (72))

“That the Demand urder the Head Rail-
way Board be reduced bv Rs 100 ™

[Failure to withdraw the suspension
orders passed against 11 rallway employees
and thesr leaders of Dhanbad (73)]

“That the Demand under the Head Rail-
way Board be reduced by Rs 100 ™

[Failure to withdraw the vichmisttion
orders against the raiiway employees at
Jamshedpur, Chakradharpur, Kusunda and
other places (74))

“That the Demand under the Head Rail-
way Board be redaced by Rs, 100™
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[Need for abohition of the present con-
tract system for Joading and unloading of
goods and parcels and provision of regular
employment for that work (75))

“That the D mind urd:r the Head Rail-
way Poard be reduced by Rs 100,

[Need for abohtion ot the contrict
system of work in railwass and perform ince
of muntenance work and onstru tion work
departmentally (76)]

‘ That the Demand undur the Head Rail-
way Board be reduced by Rs 100 °

[Need for fair and impartinl proceluns
for appointment of «lass IV staff so as o
stop the employment of bad recruits as t
present (77)]

That the Dcmind w der the Head Rail
wav Boa d be reduce! by Rs 100

[Need for defimte and fur poicy of
transfer and promotion and brushing aside
all stop gap promotions resulung  from
favouritism and corruption (78)]

‘* That the Dzmand under the Head Rail-
way Board be reduced by Rs 100"

[Need to take cxemplaiy, disciplinary
action, the least being dismual from service,
agamst corrupt employees and officials (79)]

“That the Demand under the Head Rail-
way Board be reduc:d by Rs, 100 *

[Need for effective machinery to educale
the railway stafl about theirr righ 8 and pnvi-
leges as well as their duties (80))

“That the Demand under the Head Rail-
way Board be reduced by Re, 100."

[Need to reeagnise the N L. Railway
Mazdoor “abha (8 1))

“That the Deunand under the Head
Ruilway Board be reduced by Rs, 100"
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[Failure to provide quarters to all rail-
way employees (82)].

“That the Demand under the Head Rail-
way Board be reduced by Re. 100.”

[Need to run direct passenger train or
shuttle train from Barauni to Moghalsarai
(83)],

“That the Demand under the Head
Railway Board be reduced by Rs. 100."

[Need to run a train on Patna-Gaya
line of E.R. haltirg at all stations and arri-
ving at Patna at 6 A.M. (84)].

“That the Demand under the Head
Railway Board be reduced by Re, 100"

[Need to construct new railway lines in
backward areas (85)].

“That the Demand wunder the Head
Raiiway Board be rcduced Iy Rs. 100.”

[Need 1o grant travel concessions to the
members of the All India University Teach-
ers Association (86)]

*That the Demand under the Hea ' Rail-
way Board be reduced by Re. 100"

[Failure to supply coal to railway as
provided under the rules (87)].

“That the Demand under the Head
Railway Board be reduced by Rs. 100.”

{Pilferage and wastage of conl on Rail-

ways (88)].

“That the Demand under the Head Rail-
way Board be reduced by Re. 100.”

[Failure to give adequate compensation
to employees and others involved in railnay
accidents (89)),

“That the De¢mend under the Head
Railway Board te reduced by Rs. 100.”

. [Need to fix 8 hours duty for all eatcgo-
Fies of staff-on the Indian milways (99)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Need 1o open a Railway High School
at Samastipur in N. E. Railway (91)}.

“That the Demand under the Head
Railway Board be reduced by Rs. 100.”

[Irregularities in the payment of pensions
(92)).

“That the Demand under the Head
Railway Board he reduced by Rs. 100"

[Need to build a waiting room for class
T at Taregna station on Patna-Gaya line of
the E. Railway (93],

“That the Demand under the Head
Railway Board be reduced by Rs. 100.™

[Failure to check Pilferage of brass from
Jamalpur Railway workshop (94)].

“That thc Demand under the Head Rail-
way Board be reduced by Rs. 100."

[Connivance of railway officers in the
thefts committed in Jamalpur Railway Work-
shop (95)].

*“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Need 1o enter into collective bargain-
ing with the unrecognised unions also (96)].

“That the Demand under the Head Rail-
way Board be rediced by Rs, 100.”

{Necd ta recognise the All India Carriage
and Wagon Staff Councll (97,

“That the Demand under the Head
Railway Board be reduced by Rs. 100.”

[Attaching obsolcte engines with passen-
ger trains on the Eastern Railway particularly
i Danapur Divisicn (98]

“That the Demend under the Head
Railway Board be reduced by Rs. 100,
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[Need to take coal only from NC D C.
for the railways instead of taking it from
private mine-owners (99))

“That the Demand under the Head Rail-
way Board be reduced by Rs, 100 ™

[Failure to democratise railway manage-
ment and administration with the participa-
tion of elected representatives of employees
(100)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100 ™

[Failure in constructing a pucca over-
bridge at Meethapur in Patna (101)]

“That the Demand under the Head Rail-
way Board be reduced by Rs 100 ™

[Need to set up the office of the Railwy
Service Commission in Patna or Danapur
(102)]

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100"

[Failure in changing the name of the
Patna Junction station on the Fastern Railwav
to Patiliputra 103)).

“That the Demand under the Head Rail-
way Board be reduced by Rs 100.”

[Failure in changing the name of Patna
City Station to Patna Saheb (104)]

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100."

[Anti-labour policy of the Railway Board
(105))

“That the Demand under the Head Rail-
way Board be reduced by Rs 100."

[Failure to fulfil the ten point program-
mes launched by the former Railway Mnis-
ter, Shri Nanda (106)].

“That the Dsmand under the Head Rail-
way Board be reduced by Rs. 100.”
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[Failure in checking widespread corrup-
tion prevalent in railways (107))

“That the Demand under the Head Rail-
way Board be reduced by Rs 100"

[Failure in adopting secret voting system,
for granting recognition to the Unions (108)).

“That the Demand under the Head Rail-
wav Board be reduced by Rs 100"

[Failure in introducing one union system
n the Railways (109)].

“That the Demand under the Head Rail-
way Board be reduced by Rs 100 ™

[Failure {o cooperate with the Railwav
Fmplovees Co.ordination Committee, Dhan-
bad n checking corruption and wasteful
expenditure 1n the Railwaye (110)).

“That the Demand under the Head Rail-
way Board be reduced by Rs 100"

[Failure n 1educmg the salaries of high
officials of the Indian Railways (111))

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100 ™

[Failure to declare the emplovees, who
have been working as temporary hands for a
long time as permanent (112)]

“That the Demand under the Head Rail-
way Board be reduced by Rs, 100."

(Lack of adequate medicines and other
medical facilities for class 1N and class 1V
railway employees (113)]

“That the Demand under the Head Ratl-
way Board be reduced by Rs, 100.”

[Unsatisactory functioning of the Railway
Board (114)].

“That the Demand under the Head Rail:
way Board be reduced by Rs. 100.°
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{Corrupt pmactices encouraged by the
Railway Board (115)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[{Failure to check thefts, pilferage and
wagon-breaking in the railways (116)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure in introducing 48 hours’ work
in a week with a weekly holiday (117)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Need to reduce the rent of railway
retiring rooms (118)].

“That the Demand under the Head Rail-
way Board be reduced by Rs 100 ™

[Need to restore the facilities of passes
and P. T. Os. to the victimised workers at
Barauni-Garhara and Dhanbad (119)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to grant medical facilities to the
casual and substitute railway employees
(120)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure in treating checking staff as
running staff (121)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Fallure to absorb the employees of the
closed Light Railways in different parts of
the country (122)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

mlﬂ‘m‘ uguitmmof class 1 Officers in
General Manggement, Civil Engineering,
Mechanical, Traffic, Electrical, Signal and
Communication Depattments (123)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to nationalise Arrah-Sahasram
and Futwah-lslampur Light Railways (124)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100."

[Failure to provide the railway staff with
adequate quarters with amenities of water,
light, fans and lavatories (125)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Neced to abolish contract system in coal
and ash handling railways (126)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure in declaring as permanent all
workers who are working in coal handling
under the contractors for 5 to 20 years
(127

“That the Demand under the Head Rail-
way Board be reduc:d by Rs. 100.”

{Failure in fixing 8 hours duty for the
running staff on the Indian Railways (128)].

*That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to abolish contract labour system
(129

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100."

{Misuse of class IV staff by railway
officers for performing domestic duties in
their residences (130)).

«That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Collusion of Railway Protection Force
with wagon breakers (131)L.

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100,
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[Connivance of high officlals in wagon
breaking and theft of the railway propertics
(132)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to check wagon-breaking in broad
day light at Barauni, Garhara, Jamalpur
Dhanbad, Phulwari Sharif and Neora (133)].

“That the Demand under the Head Rail-
way Board be reduced by Rs.100 "

[Failure in abolishing saloon facilities for
the Railway Board officials (134 )].

That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Need to establish D, 8. Office at Sone-
pur in N. E. railway (135)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Need to construct an over-bridge at Thana
Bihpur Station in N. E. Railway (136)).

“That the demand under the Head Rail-
way Board be reduced by Rs. 100."

[Need to concede to the just demands of
the coach attendants of Indian Railways

(137).

““That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to abolish the arrangement of
employing caterers on the basis of commis-
sion in the dining cars and restaurants
(138)).

“That the Demand under the Head
Railway Board be reduced by Rs  100.”

[Failure to implement the Administrative
Reforms Commission’s Report regarding the
Indian Railways (139)].

“That the Demand under the Head Rail-
way Board be reduced Rs. 100,"
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[Need to withdraw Railway Protection
Force staff from all goods sheds and to
provide chowkidars in their places (140)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Need to recognise All-India Train
Examiners’ Welfare Committee (141)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to provide Sealdah coaching
maintenance yard (new stock siding) with
proper Lighting arrangements and water
supply between 12 hours and 1530 hours
during which period water supply remains
suspended during the last 20 months and for
which Upper India Express and other trains
suffer (142)).

“That the Demand under the Head Rail-
way Board be reduced by Rs 100."

[Failure to provide Sealdah with required
number of coaches for which no overlapping
17 UP/18 DN and 14 DN/13 UP are avai-
lable there resulting in Down/UP working
of coaches for which proper maintenance
affects. (143)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100."

[Giving pay to some junmior train cxa-
miners appomted on 1-4-66 or after in grade
of Rs, 205-280 in terms of Railway Boards
letter No. B (NG)/1-69-P. M.-1-130 dated
2-7-70 whereas denying the same rate of pay
to senior train examiners who are paid from
2-7-70 only (144)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Serious neglect on the part of Railway
Board in payment of arrear of house rent
allowance to the Inspectors, wagon produce
tion and other railway staff posted at M/S.
Indian Standard Wagon Co., Buraput, Asah-
%) during the period 1964 and 1965 (1450
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“That the Demand under tha Head Rail-
way Board be reduced by Rs. 100"

[Stoppage cf work in the Jamalpur quarry
due to shortage of wagons and thus creating
problem of unemployment. (146)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Need to post & man at the enquiry
counter at Jamalpur station (147)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to stop corrupt practices in allot-
ment of railway wagons. (148)].

*“That the Demand under the Head Rail-
way Board be reduced by Rs, 100.”

[Discriminatory treatment meted out to
the train examiners grade D (Rs. 180-240)
m Indian Railways appointed on 2-4-66 or
after in the matter of upgrading their posts
as those train examiners appointed or pro-
moted on 1-4-66 or beforc as both the
groups perform same duty with same respon-
sibility (149)].

*That the Demand under the Head Rail-
way Board be reduced by Rs. 100,

[Injustice done to the train examiners of
Indian Railways in denying arrear wages of
their promoted pay scale of Rs. 205-280 for
the period fiom 1-4-66 to 1-7-70 though
the arrear has been paid to the junior entr-
rats in the same grade (150)].

“‘That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Need to recognise All-India Signal and
Telecommunication Staffl Association (151)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100,

[Withdrawal of CRP from the Jamalpur
workshop who were playing useful role in
checking thefs, wagon breaking etc (152)].

““That the Domand under the Head Rail-
way Bosed be reduced by Rs. 100.”

[Failure in creating Divisional Head-

quarters at Jamalpur in spite of the promises
made (153)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Need to lay dobule railway track from
Kiul to Calcutta via Farraka (154)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to implement decided policies by
the administration (155)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100™

[Failure to implement the recommenda-
tions of Shankar Saran Tribunal with regard
to upgradation of posts of mechanical staff
in loco sheds. (156)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100",

[Failure to implement recommendations
of the Accident Enquiry Committee with
regard to upgradation of 25 per cent posts
of mechanical staff working in loco <heds to
avoid accidents (157)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to promete class 1V staff to class
111 after rendering more than 5 years service
all over Indian Railways as recommended by
Class IV Promotion Commutiee (158)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to absorb the loco supervisors
from steam side to diesel side duc to dieseli-
sation (159).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100."

[ignoring promotion of senior supervisors
of steam locos to diesel side and stopping
promotion of junior supervisors of diesel
side. (160)].



231 D.G. (Rlys.) 1972-73
[Shri Ramavatar Shastri]

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Maintenance of combined seniority of
diesel and steam supervisors as in case of
loco running staff as decided by the Railway
Board (161)].

“That the Demand under the Head Rail-
way Board be reduced by Rs, 100,

{Failure to supply necessary material to
loco staff for repair of engines 1n loco sheds.
(162)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to supply uniforms to loco
mechanical staff (163)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100,”

[Failure to replace out-dated tools and
plants by modern ones in loco sheds (164)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to provide supervisory and other
staff according to the yard-stick m loco sheds
which also needs to be revised (165)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to give overtime allowance after
prescribed duty hours in accordance with the
recommendations of Rajyadhaksha Award
(166)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to implement Factories Act in
loco sheds (167)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100,”
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[Need to keep leave reserve for the Steno-
graphers in the Divisional Office of the Nor-
thern Railway, New Delhi (168)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure in treating stenographers as
essential staff for allotment of houses (169)].

“‘That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure in providing railway quarters to
the staff working in railway offices in Delhi
prior to July, 1947 (170)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure in stopping victimisation of trade
union workers in Madurai Division of the
Southern Railway (171)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Need to stop inter-divisional transfer of
the employees from the Madurai Division in
S. Railway (172)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100."

[Anti-labour policy pursued in the
Madurai Division in the S. Railway (173)}

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

{Need to cancel all transfer orders of the
rafllway trade union leaders in the Madural
Division of the Southern Railway (174)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Violation of safety rules by senior mb_ol:-
dinates and the oficers of the Danapur Divi-
sion of the Eastern Railway (175)]

“That the Demand under the Hud“lwi-
way Board be reduced by Re. 100,
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[Failure in distributing railway lands to
the landless and agricultural workers (176)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Need to distribute railway lands to the
gangmen and not to their heads as suggested
by the Railway Minister (177)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure in cheking overcrowding in trains
(178)).

“That the Demand under thie Head Rail-
way Board be reduccd by Rs, 100.”

[Need to publish the recommendations
of Third Pay Commission for railway workers
by June this year (179)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100."

[Failure to grant recognition to Northern
Railway Workers® Union (180)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to grant rccognition to N. E.
Railway Mazdoor Union (181)).

“That the Demand under the Head Rail-
way Board be rcduced by Rs. 100.”

[Failure to grant recognition 10 Indian
Railway Checking Staff Association (182)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to grant recoguition to All India
Guards Councial (183)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to grant recognition to All India
Running Staff Association (184)).

"That the Demand under the Head Rail-
way Board be reduced by Rs. 100."

[Failure to cooperate with Dhanbad Rail-
way workers Liaison Committee in checking
corruption (185)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Need to upgrade the Railway High
School at Danapur (Khagaul) station of Eas-
tern Railway to a college (186)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to make arrangements for the
drainage of water accumulated during rainy
days in the Danapur (Khagaul) railway colony
of Eastern Railway (187)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Necd to raisc the amount of grant being
given to Khagaul (Danapur) municipality by
the railways (188)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

{Failure to convert the Patna-Gaya line
of Lastern Railway into a double line (189)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Lack of water, light and cleanliness in
all the trains runniug on Patna-Gaya line of
Eastern Railway (190)].

“That the Demand under the Head Rail-
wdy Board be reduced by Rs. 100.”

{Failure to provide sheds and drinking
water at Parsa, Pothahi, Nadwan, Nada.ul
stations on Patna-Gaya line of Eastern Rail-

way (191))

«That thc Demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to construct sheds on  both sides
of Gulzarbagh station of Eastern Railway

(192)}
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“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Need to raise the platform at Neora
station of Eastern Railway (193))].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Need to construct a wooden over-bridge
at Neora station of Eastern Railway (194)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to construct a building for the
parcel office at Neora station of Eastern
Railway (195)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to widen the existing ovar-bridge
at Dapapur station of Eastern Railway
(196)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100,

[Need to construct a Retiring Room at
the Danapur station of Eastern Railway
(1971

“That the Demand under the Head Rail-
way Board be reduced by Rs, 100,

[Need to construct sheds on both sides
of the Taregana station on Patna- Gaya line
of Eastern Railway (198)].

*That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Need to install a dnnking water pipe in
Taregana station on Patna-Gaya line (Eastern
Ratlway) (199)].

*That the Demand under the Head Rail-
way Board be reduced by Rs. 100"

[Failure to check ticketless travelling on
Patna-Caya line on Eastern Railway (200)L

MAY 18, 1972

D. G. (Rlys.) 1972-73 236

*That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Need to construct a new railway line
from Bihta station of Eastern Railway up to
Jahanabad via Bikram-Paligang-Arwal (201)].

“*That the Demand under the Head Rail-
way Board be reduced by Rs. 100™

[Need to construct a new railway line up
to Rajgir from Jahanabad station of Eastern
Railway via Akaugar Sarai (202)].

*That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Need to construct a new railway fine
along with the canal up to Dehri-on-Sone
from Danapur station of Lastern Railway
(203)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Need to lay & new railway line between
Rajgir and Gaya on the Eastern Railway
(204)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.™

[Need to raise the platform at Banka-
ghat station on the Eastern Railway (205)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Need to raise the platform at Phulwari
Sharifl railway station on the Eastern Rail-
way (206)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to introduce electrification from
Mughal Sarai to Asansol op the Eastern
Railway (207)}.

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.
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{Failure to pay city and house rent allo-
wances to the railway employees working
and residing in Danapur (Khagaul) on the
Eastern Railway (208)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to provide employment to the
substitute railway workers of Danapur Divi-
sion of Eastern Railway (209)].

“That the Demand under the Fcad Rail-
way Board be reduced by Rs. 100,

[Need to open a booking office on the
southern side of Patna Junction station for
the convenience of the residents of Patna
South area (210)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.

[Need to construct a wooden over-bridge
at Patna Junction station on the eastern side
of the station (211)].

“That the Demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to construct a shed at the station
near Patna R. M. S. (212)].

“That the Demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to construct sheds on those plat-
forms of Patna Junction station from where
trains leave for Gaya, Ranchi (213)].

“That the Demand under the Head
Railway Board be reduced by Rs. 100”.

[Failure to clear slums at the Palna
Junction station (214)).
“That the Demand under the Head

Railway Board be reduced by Rs. 100."

[Need to provide a halt for passcoger
mﬂig;]at Rajender Nagar station of Patna

“That the Demand under the Head
Railway Board be reduced by Rs, 100.°

[Need to introduce a fast train from
Delhi to Samastipur (216)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Need to run a fast day-train from
Jamshedpur to Samastipur (217)].

“That the Demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to run a direct train from Patna
to Dhanbad (218)].

*“That the Demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to introduce a fast day-train from
Patna to Ranchi and back (219)).

“That the Demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to provide a halt for the Renchi
Express at Taregna station (220)].

“That the Demand under the Hcad
Railway Board be reduced by Rs. 100.”

[Need to provide a halt for the South
Bihar Express at Patna city station (221)].

SHRI P. M. MEH TA (Bhawnagar) ; I
beg to move .

*“That the Demand under the Head
Ruailway Board be reduced by Rs. 100"

[Need to have one class in the Railways
(222))

“That the Demand under the Head
Railwa)s Board be reduced by Rs. 1007,

[Need to remove air-conditioned class in
Railways (223)).

“That the Demand under the Head
Raulway Buoard be reduced by Rs. 100.”

[Need to give full protection to passe-
nger trains and goods trains (224)]
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“That the Demand under the Head
Railway Board be reduced by Rs. 100".

[Need to construct a new Bhavnagar-
Tarapur broad gauge line (225)).

“That the Demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to stop the over-crowding in
trains (226))).

“That the Demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to have a separate permanent
Tribunal for redressal of grievances of the

railway employees (227)).

“That the Demand under the Head
Railway Board be reduced by Rs. 100.”

[Failure to pay adequate bonus from the
surplus of revenue to Railway employees
(228)1,

“That the Demand under the Head
Railway Board be reduced by Rs. 100."

[Need to provide sufficient Rail Wagons
for movement of commodities like coal, salt
and other essential commodities (229)].

“That the Demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to improve the condition of third
class compartments (230)).

“That the Dcmand under the Head
Railway Board be reduced by Rs. 100."

[Need to give awards to the Railway
engine drivers Who avert the accidents
(231))

DR. LAXMINARAIN PANDEYA
(Mandsaur) : 1 beg to move :

“That the Demand under the Head
Railway Board be reduced by Rs. 100"
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{Failure to enlarge the small sheds con-
strustructed for passenger at Jaora and
Mandsaur railway stations (232)).

“That the Demand under the Head
Railway Board be reduced by Rs. 100."

[Failure to check the increasing misma-
nagement in Railways (233)].

“That the Demand under the Head
Railway Board be reduced by Rs. 100."

[Failure to run a shuttle train between
Neemuch-Mandsaur-Ratlam (234))

“That the Demand under the Head
Railway Board be reduced by Rs. 100.”

[Failwie to run a mail train between
Ajymer-Khandwa (235)).

SHRI JAGADISH BHATTACHARYYA
(Ghatal) : 1 beg to move :

“That Demand under the Head Miscella-
neous Expenditure be reduced by
Rs. 100™.

[Failure to introduce local trains from
Burdwan to Durgapur and Durgapur to
Burdwan (237)). -

“That the Demand wunder the Head
Miscellaneous Expenditure be reduced
by Rs. 100.”

[Failure to introduce local train from
Asansol to Durgapur (238)}.

“That the Demand under the Head
Miscellaneous Expenditure be reduced
by Rs. 100.”

[Fallure to construct a fly-over at Chota
Pathar railway crossipg on Eastern Railway
(239

“That the Demand under the Head
Miscellaneous Expendityre be reduced by
Rs, 100"
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[Failuie to repair and properly maintain
railwey tunnels at Dhalkagat-Baluatala at
Asansol (240)).

“That the Demand under the Head
Miscellancous Expenditure be reduced
by Rs. 100.”

[Failure to construct adeguate quarters
for employees at Asansol and Ondal (241)].

“That the demand under the HHead Misce-
llaneous expenditure be reduced by
Rs. 100™,

[Failure to supply adeyuate drinking
water to railway employees’ quarters at
Asansol (242)].

“That the demand under the Head
Misccllaneous Eapenditure be reduced by
Rs. 100.”

[Failure to prowide electiic trains between
Kharagpur and Adra (243)].

“That the demard unde:r the Head
Miscellaneous Expenditure be reduced by
Rs. 100."

[Failure to provide express lain between
Howrah and Gomoh vz Adra (244)].

SHRI R. P. DAS (Krishnagar) : 1 beg to
move.

“That the demand under the Head
Miscellaneous Expenditure be reduced by
Rs. 100"

[Electrification beyond Krishnagur city
to Lalgola of Lalgola-Ranaghat Section of
Eastern Railway (245)].

“That the demand under the Head

Miscellaneous Expenditure be reduced by
Rs, 100,

[Failure to introduce Ranaghat-Lalgola
Passenger trajn withdrawn during war bet-
Wween Bangladesh and Pahistan (246)].

“That the demand under the Head

Miscelianeous Expenditure be reduced by
Rs. 100.*

[Failure to introduce new local train bet-
ween Krishnagar and Lalgola, Eastern Rail-
way (247)].

“That the demand under the Head
Miscellaneous Expenditure be reduced by
Rs. 100",

[Failure to construct an ovcr-bridge at
Bethuadahar railway station, Eastern Rail-
way (248)).

‘Ihat the demand under the Head
Miscellaneous Expenditure be reduced by
Rs. 100,”

[Failure to construct a new broad gauge
line from Krishnagar city to Shikarpur in
Nadia district in Sealdah division (249)].

“*That the demand under the Head
Miscellaneous Expenditure be reduced by
Rs. 100.”

|Failute to construct a broad gauge line
in place of narrow gauge between Nobodvip
Ghat and Santipur railway station of Sealdah
Division (250)].

DR. LAXMINARAIN PANDEYA :
1 beg to move :

“That the demand under the Head Misce-
llaneous Expenditure be reduced by Rs.
100"

[Failure to construct a railway line from
Vikramgarh-Alot to Ratlam via Tal Bada-
wade (252)}.

“That the demand under the Head Mis-
cellaneous Expenditure be reduced by
Rs, 100.”

[Need for construction of a railw.ay line
up to Udaipur via Ratlam-Saildna, Piplqda-
Pratapgarh, Banswara coverng the tribal
arens of Ratlam district in Madhya Pradesh
and the backward tribal areas cf Chittor
district in Rajasthan (253)).

“That the demand under the Head Mis-
cellancous Expenditure be reduced by
Rs. 100.”
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[Failure to construct over-bridges near
the railway stations in Ratlam, Jaora and
Mandsaur in Ratlam Division (254)].

“That the demand undcr the Head Misce-
llaneous Expenditure be reduced by Rs.
100.”

[Need to construct a wider bridge n
place of the ordinary bridge for the passage
of the yard employees at Ratlam Station in
Ratlam Division (255)].

*That the demand under the Head Mis-
cellaneous Expenditure be reduced by Rs.
100.”

[Bottlenecks in traffic on account of
iordinate delay in  extending Udaipur-Badi-
sadri line up to Neemuch and indifference
shown towards removing the inadequacy of
railway lines in the areca (256)).

“That the demand under the Head Mis-
cellaneous Expenditure be reduced by Rs,
100.”

[Delay in and indifference towards lay-
ing broad gauge line on Ratlam-Banswara-
Udaipur section (257)].

“That the demand under the Head Mis-
cellancous Expenditure be reduced by
Rs. 100."

[Traffic bottienecks due to delay in
doubling the railway line between Ratlam
and Delhi (258)).

“That the demand under the Head Mis-
cellaneous Expenditure be reduced Ly
Rs. 100.”

[Traffic bottlenecks and the difficulties
experienced by the people of the area due
to delay in converting the melre gauge line
into broad gauge line between Khandwa and
Ajmer (259)].

“That the demand under the Head Mis-
cellaneous  Expenditure be reduced by
Rs. 100"
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[Delay in laying down the proposed
broad gauge line between Dohad and Indore
(260)).

* That the demand under the Head Mis-
cellaneous Expenditure be reduced by
Rs. 100."

{Indifference shown towards converting
narrow gauge line into broad gauge line bet-
ween Ujjain and Agra (261)].

SHRI JAGADISH BHATTACHARYYA:
1 beg to move :

“That the demand under the Head Pay-
ments to Worthed Lines and Others be
reduced by Rs. 100.”

|Failure of taking over Martin Burn
Railway between Howrah and Amita (262)]

SHRI R. P. DAS : | beg to move :

“That the demand under the Head Ordi-
nary Working Expenses — Administration
be reduced to Re. 1.

[Need to fiame new rules to absorb the
relatives and dependents of the employees on
their retirement or death or disablement.
(264;].

*That the demand under the Head Ordi-
nary Working Expenses-— Adminisration
be reduced to Re. 1.

[Need to change present system of hear-
ing appeals which takes years togsther for
decision (265)].

“That the demand under the Head Ordi-
nary Working Fxpenses— Administration
be reduced to Re. 1"

[Need to discontinue present unfair
labour policy regarding temporary and casual
employees (266)).

“That the demand under the Head Ordi-
nary Working Expenses—Administration
be reduced to Re. 1.
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[Need to tap heavy expenditure on
administrative personnal in the entire railways
(267)].

“That the demand under the Head Ordi-
nary Working Expenses—Administration
be reduced to Re. 1.”

[Need to abolish Railway Board and
form Zonal Cells for guiding and sciutinis-
ing the work directly (268)].

“That the demand under the Head Ordi-
nary Working Expenses -- Administration
be reduced to Re. 1.”

[Need to withdraw orders of break in
services, demotion, stoppage of increment,
promotion and transfer in different zones
(269)].

“That the demand under the Head Ordi-
nury Working Lxpenses—Administration
be reduced to Re. 1.”

[Need to abolish the practice of keeping
secret files and records of the employees and
workers (270)].

SHRI1 JAGADISH BHATTACHARYYA:
1 beg to move :

“That the Demand under the Head Ordi-
nery Working Expenses— Administration
be reduced to Re. 1.”

[Failure to increase trains and construct
new lines (271)[.

* That the Demand under the Head Ordi-
nary Working Expenses—Administration
be reduced to Re. 1."

[Need to cut 5 per cent recent increase
on suburban and monthiy tickets and on
personal luggage of third class passengers
and other increased taxes (272)].

*'That the Demand under the Head Ordi-
uary Working Expenses—Administration
be reduced to Re. 1."

{The present form of maintaining first
class compartments in the electric trains on
Suburban lines (273))

“That the Demand under the Head Ordi-
nary Working Expenses —Administration
be reduced to Re, 1.

[Overcapitalisation in railway and top
heavy administration (274)].

“That the Demand under the Head Ordi-
nary Working Expenses — Administration
be reduced to Re. 1.

[lnability to stop the wastage of railway
property (277)].

“That the Demand under the Head Ordi-
nary Working Expenses — Administration
be reduced to Re. 1.

[Failure to decrease the fare of the third
class and for increasing the tax of the season
tickets (278)].

“That the Demand under the Head Ordi-
nary Working Expenses — Administration
be reduced tu Re. 1.”

[Failure to stop corruption in railways
(279)].

“That the demand under the Head Ordi-
naty Working Expenses—Administration
be reduced to Re. 1.7

[Failure to stop non-bonafide passengers
from travelling in first class compartments
particularly in the South ELastern Railway
(280)].

“JThat the Nemand under the liead Ordi-
nary Working Fxpenses— Administration
be reduced by Rs. 100.™

[Failure to provide proper amenities to
casual workers working for more than six
months (282)].

“That the Demand under the Head Ordi-
naty Working Expenses—-Administration
be 1educed by Rs. 100.”

[Failure to provide more staff at differeat
stations of different railways (283)].

«That the Demand under the Head Ordi-
pary Working Lxpenses -~ Administration
be reduced by Rs. 100.™
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[Failure to give proper salary to Assistani
Station Masters of different Railways
(284)].

SHRI MADHURYYA HALDAR
(Mathurapur) : I beg to move :

“That the Demand under the Head Onds-
nary Working Expenses — Administration
be reduced by Rs. 100.”

[Irregular running of trams in Sealdah
Division of Eastern Railway (285)].

“That the Demand under the Head Ordi-
nary Working Expenses—Administration
be reduced by Rs. 100.”

[Failure to recognise All India Station
Masters' Association. (286)].

“That the Demand under the Head Ordi-
pary Working Expcnses — Administration
be reduced by Rs. 100.”

[Running of damaged bogies with broken
scats, doors and windows and without shut-
ters in Sealdah Division, Eastern Railway
(287)).

SHRI SURENDRA MOHANTY : 1 beg
to move :

“That the Demand under the Head Ordi-
nary Working Expenses — Admunistration
be reduced by Rs. 100.”

[Refusal to open the D. B. K. Railway to
goods and passenger traffic for the benefit of
the under-developed district of Koraput and
adjacent districts of Andhra and Madhya
Pradesh, (288)]

“That the Demand under the Head Ordi-
nary Working Expenses —Administration
be reduced by Rs. 100.”

[Failure to post G. R. P. personnel on
the Titagarh Samtalpur railway line (289)].

. SHRIRAMAVATAR SHASTRI : I beg
to move ;
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“That the Demand under the Head Ordi-
nary Working Expenses—Administration
be reduced by Rs. 100.”

|Failure to give prefercnce to the sons of
railway employees in recruitment (290)).

“That the Demand under the Head Ordi-
nary Working Expenses Administration
be reduced by Rs, 100."

[Failure to upgrade the post of P. W.
Inspectors particularly in S. E. and N. F.
Railways. (291)).

“That the Demand under the Head Ordi-
nary Working Expenses—Administration
be reduced by Rs. 100.”

[ ailure to pin point the track inspection
by the Engineers (292)].

“That the Demand under the Head Ordi-
nary Working Expenses—Administration
be reduced by Rs. 100,”

[Failure to fix up definite responsibility
of track maintenance by the Assistant and
Divisional Engineers (293)).

“That the Demand under the Head Ordi-
nary Working Expenses— Administration
be reduced by Rs. 100.”

[Failure to up-grade the posts of Keyman
and mate (294)].

“That the Demand under the Head Ordi-
nary Working Expeuses — Administration
be reduced by Rs. 100.”

[Failure to guard against theft of P. W.
materials lying scaitered under open shy
(295)]

“That the Demand under the Head Ordi-
nary Working Expenses —Administration
be reduced by Rs. 100.”

{Failure to record total loss ocgurring
every month due o theft of P, W, materials
(296)].
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“That the Demand under the Head Ordi-
nary Working Fxpenses — Administration
be reduced by Rs. 100.”

[Failure 1o meet the P. Way Inspectors
by the Chief Engineers on routine (297)).

“That the Demand under the Head Ordi-
nary Working Expenses — Administration
be reduced by Rs. 100.”

{Failure to fix the norms of P. Way gangs
engaged for track maintenance (298)).

“That the Demand under the Head Ordi-
nary Working Expenses—Administration
be reduced by Rs. 100.”

[Failure to post Engineers in charge of
tracks with adequate practical experience of
track maintenance (299)1.

“That the Demand under the Head Ordi-
nary Working Expenses—Administration
be reduced by Rs. 100.”

[Failure to safeguard against frustration
among senior experienced employees by giving
very rapid promotion to reservist candi-
dates over others in engineering department
(3001].

“That the Demand under the Head Ordi-
nary Working Expcnses— Administration
be reduced by Rs. 100.”

[Failure to reduce court cases by not
awarding natural justice to the appeals of the
employees (301)).

“That the Demand under the Head Ordi-
nary Working Expenses— Administration
be reduced by Rs. 100.”

_ [Inefficient working of Eastern Railway
i reimbursing children's tuition fees to the
stafl employed in the office of Chief Mechani-
cal Engineer and those working under Divi-
sional Superintendent, Sealdah (302)).

“That the Demand under the Head Ordi-
nary Working Expenses— Administration
be reduced by Rs. 100.”

(Failure to merge the train examiners'
rade Rs, 180.240 into the grade of Rs.

205-280 gg-promised by the Chairman Rail-
way Board to the representatives of the A. 1.
R. F. on 18th and 19th August, 1970 when
Train Examiners of Indian Railways launched
work to rule campaign (303)].

“That the Demand under the Head Ordi-
nary Working Expenses—Administration
be reduced by Rs. 100."

[Failure to reclassify materials by the
Assistant Engineers (304)].

“That the Demand under the Head Ordi-
nary Working Expenses —Administration
be reduced by Rs. 100."

[Failure to absorb medically incapacitated
P. W, staff in other departments within Rail-
way where such vacancies exist (305)).

“That the Demand under the Head Ordi-
nary Working Expenses—Administration
be reduced by Rs. 100.”

[Failure to cortrol transfers of P, W, Is.
and A. P. W, Is to remove personal influence
of the Divisional Engineers (306)].

“That the Demand under the Head Ordi-
nary Working Expenses — Administration
be reduced by Rs 100.”

[Failure to regard the rules in force by
the Divisional Engineers when one is trans-
ferred during the period of store verification
(307

“That the Demand under the Head Ordi-
nary Working Expenses—Administration
be reduced by Rs, 100.”

[Failure to relieve the P. W. Inspectors
of their stores burden (308)].

“That the Demand under the Head Ordi-
nary Working Expenses— Administration
be reduced by Rs. 100.”

“Faijlure to implement recommendations
of R. A.Cs. which concern P, Way staff
(309)].

«That the Demand under the Head Ordi-

nary Working Expenses— Administration

be reduced by Re. 100.”
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[Failure to remove mental anxiety of
P. W. Inspectors for thoir store charges
(310)).

“That the Demand under the Head Ordi-
nary Working Expenses —Administration
be reduced by Rs. 100 ™

“Failure lo provide adequate clerical
assistance to the P. W, Inspectors to deal
with establishment and stores (311)]

“That the Demand under the Head Ordi-
nary Working Expenses—Administration
be reduced by Rs. 100 ™

[Failure to give proper <hape of the Divi-
sional P. W. Depot already opened (312)].

“That the Demand under the Head Ordi-
nary Working Fxpenses- Admimstration
be reduced by Rs 100,

[Failure to issue correct P. F. slips to the
P.W.Is. and A.P. W. Is. who generally
under go inter-divisional transfers (313)].

“That the Demand under the Head Ordi-
nary Working Expenscs—Administration
be reduced by Rs. 100 ™

[Failure to open and operate Divisional
P. W. Depot in each Division (314)].

“That the Demand under the Head Oudi-
nary Working Expenses —Administration
be reduced by Rs. 100."

[Violation of 8 hour work rule and
extracting 12 to 14 hours' work from railway
employees particularly from carriage stafT,
Hamals, Running staff (315)].

“That the Demand under the Head Ordi-
nary Working Expenses—Administration
be reduced by Rs. 100.”

[Failure in giving authorised pay scale to
the workshop canteen staff in the Indian
Railways (316))].

“That the Demand under the Head
Ordinary Working Expenses-Administr-
ation be reduced by Rs. 100,”
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[Need to treat clerks as workers under
Factories Act in pursuance of Supreme
Court’s judgment (317)).

“That the Demand under the Head Ordi-
nary Working Expenses-Administration
be reduced by Rs. 100.”

[Need to abolish the practice of filling
up 10 per cent vacancies of clerks n scale
of Rs 130-300 on the basis of competitive
examination and filling up these posts on the
basis of seniority (318)).

‘That the Demand under the Head Ordi-
nary Working Expenses-Administration
be reduced by Rs. 100.""

[Non-implementation of Justice Shankar
Saran Award (319)].

“That the Demand under the Head Ordi-
nory Working Expenses-Administration
be reduced by Rs. 100."

[Failure to implement promised promot-
ional quota of upgradation for the ministerial
staff working in the Indian Railways (320)]

“That the Demand under the Head Ordi-
nary Working Expenses-Administration
be reduced by Rs 100"

[Need to depute two gangmen for night
patrol duty instead of one as at present (321)]

“That the demand under the Head Ordi-
nary Working Expenses-Administration
be reduced by Rs. 100.”

[Failure to open more dispensaries in rail-
way colonies (322)).

“That the Demand under the Head Ordi-
nary Working Expenses-Administration
be reduced by Rs. 100."

[Need to provide stoul or chair to the
staff at all gates and lodges at raflway stat-
ions (323)).

““That the Demand under the Head Ordi-
mry Working Expenses-Administration
be reduced by Rs. 100"
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[Failure in granting casual leave facilities
to the artisan staff of the Railway Work-
shops-according to the Award by the Tri-
bunal (324)).

“That the Demand under the Head Ordi-
nary Working Expenses-Administration
be reduced by Rs. 100.”

[Failure in providing jobs to the Sched-
uled Castes and Scheduled Tribes candidates
according to the quotas fixed for them (325)].

“That the Demand under the Head Ordi-
nary Working Expenses-Administration
be reduced by Rs. 100.™"

[Lack of materials and tools for mainte-
nance and repairing of railway engines result-
ing in consumption of more coal (326)).

“That the Demand under the Head Ordi-
nary Working Lxpenses-Administration
be reduced by Rs.100.”

[Need for a through study into the work-
ing conditions of Class IV employees work-
ing in the Railways. (327)]

“That the Demand under the Head Ordi-
nary Working Expenses-Administration
be reduced by Rs. 100.”

[Need for immediate confirmation of
lemporary employees who have completed
10-15 years of service (328)].

“That the Demand under the Head Ordi-
nary Working Expenses-Administration
be reduced by Rs, 100.”

[Failure in scrapping 14 days continuous
duty round the clock by the staff at gates at
railway stations (329)).

““That the Demand under the Head Ordi-
nary Working Expenses-Administration
be reduced by Rs. 100."

[Need to aliot rent fr.e quarters to Class
V employees in the Railways (330)].

“That the Demand under the Head Ordi-

nary Working Expenses-Administration
be reduced by Rs 100.”

[Failure in reducing workload of gan-
gmen, keymen and Mistries in Railways
(331

“That the Demand under the Head-Ordi-
nary Working Expenses-Administration
be reduced by Rs. 100.”

[Need for granting special allowance of
Rs. 10 per month 1o gangmen who are also
to work as train scavengers (332)].

DR. LAXMINARAIN PANDEYA ;
1 beg to move :

*“That the Demand under the Head Ordi-
nary Working Expenses-Staff Welfare be
reduced by Rs. 100.”

[Need to increase the medical facilitics
being provided to the employees of Ratlam
Division on Western Railway (336)].

‘“That the Demand under the Head Ordi-
nary Working Expenses-Staff Welfare be
reduced by Rs. 100.”

[Need to review and enhance the various
facilities being provided to the employees of
Ratlam Division of Western Railway (337).]

SHRI JAGADISH BHATTACHARYYA :
I beg to move :

“That the Demand under the Head
Dividend to General Revenues be reduced
by Rs. 100."

[Need to sanction Howrah to Asanscl
of E. R. as suburban section. (338)]

«That the Demand under the Head
Dividend to General Revenues be re-
duced by Rs 100.".

[Need to introduce shift-wise trains bet-
ween Burdwan and Asansol for Durgapur
factory worker's in E. R. (339)].

«That the Demand under the Hcad
Dividend to General Revenues be reduced
by Rs. 100.”

[Need fo construct double railway Ii_ne
from Khana junction to Sahebganj loop ling
in Eastern Railway (340)].
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“That the Demand under the Head
Dividend to General Revenues be redu-
ced by Rs. 100.”

[Need to take one member from Burdwan
Railway Passengers’ Associaton in the time-
table committee of the FEastern Railway
(340)).

“That the Demand under the Head
Dividend to General Revenues be red-
uced by Rs  100."

[Need for stoppage of Rajdham Fxpress
at Durgapur Station (342)].

“That the Demand under the [Head
Dividend to General Revenues be reduced
by Rs, 100"

[Need to construct new raildway line
from Durgapur to Bankura (343)]

SHRI R. P, DAS : I beg to move :

“That the Demand under the Head Open
Line works- (Revenue) be reduced by
Rs. 100."

[Need for cleanhness at Krishnagar
Railway station, Eastern Raillway (344)]

“That the Demand under the Head Open
Line Works{Revenue) be reduced by
Rs. 100.”

[Failure to run the Laigola fast passenger
train in time (345)].

“That the Demand under the Head Open
Line works«{Revenue) be reduced by
Rs. 100,

[Fuilure to check the ticketless passen-
gers in the Sealdah Division of B, R. (346)).

“That the Demand under the Head open
Line Works-(Revenue) be reduced by
Rs. 100"

[Failure of arresting the wagon-breakers
at Beldangh, Piassey, Rethodehir and Unra-
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gechha railway stations of Ranaghat Lalgo’a
section of Sealdah Division (347))

SHRI MADHURYYA HALDAR : 1 beg
to move :

“That the Demand under the Head Open
Line Work s-{(Revenue) be reduced by
Rs. 100."

[Need to open a new line from Ramraja-
tala to Champadanga, E. Rly., HWH Diwi-
sion (348))

“That the Demand under the Head Open

Line Work-(Revenue) be reduced by
Rs. 100"

[Need for catension of railway line from
Lakshmikantapur to Namhkhana, E. Rly,
Sealdah Division (349)}.

“That the Demand under the Head Open
Line Works-(Revenue) be reduced by
Rs. 100."

[Need for extension of railway line from
Tarakeswar to Arambag, E. Rly, Howrah
Duvision (350)]

SHRI R. P DAS : I beg to move :

“That the Demand under the Head Open
Line Works{Revenue) be reduced by
Rs. 100.”

[Failure to give serious attention to stop
Upper India Express at Tatagar instead of
Barrackpur of Sealdah Division, E.R. (351)]

**That the Demand under the Head Open
Line Works-(Revenue) be reduced by
Rs. 100.”

(Failure to give serious attention to the
genuine grievances of the ticket checking
staff of the Eastern Railway (352)].

“That the Demand under the Head Open
Line Works-(Revenue) be reduced bY
Rs, 100.”
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[Fallure to erect shades, platforms, way-
bridges and booking counters at Ultadanga
Station of Sealdah Division, E. R. (353)].

“That he Demand under the Head Open
Line Works-(Revenue) be reduced by
Rs. 100.”

[Failure to accept the repeated demands
of the local people for a flag-station at Noa-
para. Sealdah Division of Eastern Railway
(358)].

*That the Demand under the Head Open
Line Works<{Revenue) bc reduced by
Rs. 100,

[Failure to provide strict vigilance squad
for preventing theft of the passengers’ belon-
gings at Howrah platform <pecially at mght
(355)

“That the Demand under the Head Open
Line Work-(Revenue) be reduccd by
Rs. 100."

[Failure to accept the repeated demands
of the people for railway line from Malda
to Balurghat of West Dinajpur, West Bengal
{156)].

“That the Demand under the Head Open
Line Works-(Revenue) be reduced by
Rs. 100.”

[Failure to check the badly irregular
running of the local trains of the Sealdah
Division (357)).

“That the Demand under the Head Open

Line Works-(Revenue) be reduced by
Rs. 100, *

[Failure to re-model Sealdah station of
E. R, (358)).

*“That the Demand under the Head Open

Line Works-(Revenue) be reduced by
R'. lm.ol

mEFa"ma ll:: widen bridge for running the
near the Dum Dum Rallway Station,
Sealdah Division, E. R. (359)) iy Sdon
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“That the Demand under the Head Open
Line Works-(Revenue) be reduced by
Rs. 100."

[Failure to accept the demands of the
people for increasing trains in south Section
of the Sealdah Divison, E. R. (360)).

SHRI SURENDRA MOHANTY : I beg
to move :

“That the Demand under the Head Open
Line Works-(Revenue) be reduced by
Rs. 100.”

[Delay in completion of Cuttack Paradip
Rail link according to the promised schedule
(361D

“That the Demand under the Head
Construction of New Lines-Capital and
Depreciation Reserve Fund be reduced
by Rs. 100.”

[Failure to construct
rail bink (366)).

Banspani-Jakhpara

SHRI BHOGENDRA JHA (Jainagar) :
1 beg to move ;

“That the Demand under the Head Rail-
way Board be reduced to Re. 1.”

[Failure to complete broad gauge line
between Barabanhki and Samastipur on the
NER. (371)]

“That the Demand under the Head Rail-
way Board be reduced to Re. 1.”

[Failure to ensure workers' participation
in management (372)].

“That the Demand under the Head Rail-
way Board be reduced to Re. 1.”

[Failure to extend broad gauge line from
Samastipur to Raxaul viy Darbhanga on the
N.ER. (373)].

“That the Demand undcr the Head Rail-
way Board be reduced to Re. 1."

[Failure to treat all employees having
served for more than five years as permanent
(374)%,
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“That the Demand under the Head Rail-
way Board be reduced to Re. 1.

[Failure to withdiaw orders of victimisa-
tion against 4,500 employees of Samastipur
Division of the N.ER. (375)].

“That the Demand under the Head Rail-
way Board be reduced to Re. 1"

[Failure to abolish the Railway Board
(376)].

“That the Demand under the Head Rail-
way Board be reduced to Re. 1.

[Failure to stop corruption in the rail-
ways (377)).

“That the Demand under the Head Rail-
way Board be reduced to Re, 1."

[Failure to stop pilferage and thefts in
the railways (378)].

*“That the Demand under the Head Rail-
way Board be reduced to Re. 1.”
[Failure to stop pilferage and thefts of
goods on the N E.R. (379)].

“That the Demand under the Head Rail-
way Board be reduced to Re. 1.”

[Failure to ensure punctual running of
trains on 2ll railways (380)].

“That the Demand under the Head Rail-
way Board be reduced to Re, 1.”

[Failure to ensure punctual running of
trains on the N.E.R. (381)].

“That the Demand under the Head Rail-
way Board be reduced to Re. 1"

[Failure to concede the demand of pro-
Jject allowance to the employees of Barauni~
Garahara area on the N.ER, and ER.
(382}

“That the Demand under the Head Rail-
way Board be reduced to Re, 1,
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[Failure to take over the privately run
Light Railways (383)].

“That the Demand under the Head Rail-
way Board be reduced to Re, 1."

[Failure to replace all the metre gauge
lines in the country to broad gauge lincs
(384)].

*“That the Demand under the Head Rail-
way Board be reduced to Re. 1."

{Failure to ensure uniform terms and
conditions of service, promotions, etc, on all
railways (385)]

“That the Demand under the Head Rail-
way Board be 1educed to Re, 1."

[Failure to replace the presently run
sleeper bogey from Darbhanga to Palezaghat
on the N E R by another sleeper bogey with
normal bigger berths (386)].

“That the Demand under the Head Rail-
way Board be reduced to Re. 1.”

[Failure to introduce immediately Rur
dhani Express type trains linking Delhi with
Madras and Bombay (387)].

“That the Demand under the Head Rail-
way Board be reduced to Re. 1."

[Failure to ensure effective and demo-
cralic participation of workers in fightinf
corruption in railways (388)).

“That the Demand under the Head Rail-
way Board be reduced to Re. 1."

[Failure to provide III Class slecrer
bogies from Darbhanga to Lucknow and
Darbhanga to Gauhati on the N.FR
(3891

“That the Demand under the Head Ral-
way Board be reduced by Rs. 100.

[Failure to eosure running of mail Of
express train between Barsuni and SNII;“"
pur stations on the broad gauge line (398)]:
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“That the Demand under the Head Rail-
way Board be rcduced by Rs. 100.”

[Failure o provide any wailing room
and ot her facilities to the pilgrims of Simaria
ghat at the Rajendra Pul halt on the Eastern
Railway (399)].

“That the Demand under the fead Rail-
way Board be reduced by Rs. 100.”

[Failure to link Jaynagar and WNirmali
Stations on the North Eastern Railway via
Loukaha (400)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100."

[Failure to link Jaynagar and Sitamarhi
Stations by a direct railway line (401)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to introduce a direct Mitlula
M:ul from Samastipur to New Delhi (402)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to introduce o dircct last passen-
ger train from Jaynagar to Palezaghat on the
North Eastern Railway (403)].

*That the Demand under the Head Rail-
w y Board be reduced by Rs. 100.™

[Failure to construct over-bridge on the
first crossing of the railway line to the north
of Darbhanga station on the N. Eastern
Railway (404)].

“That the Demsnd under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to construct over-bridge on the
t crossing to the west of Samastipur

junction on the North Eastern Railway
(405) ,

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100,

[Failure to link Sakari and Rosera
stations on the North Eastern Railway by a
direct railway line (406)).

*That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to re-establish direct railway
service between  Bhabtiahi and Nirmali
stations on the North Eastern Railway by
constructing a bridge over Kosi (407)).

“That the Demand uuder the Head
Railway Board be reduced by Rs. 100.”

[Failure to shift the Rajendra Pul Halt
further south to the northern cxtremity of
the Rajendra bridge (408)].

“That the Demand under the Head
Railway Boaid be reduced by Rs. 100.”

[Failure to construct a new railway line
from Jhahjharpur to Loukaha under Samasti-
pur Division of the North Eastern Railway
(409)).

“That th¢c Demand under the Head
Railway Board be reduced by Rs. 100.”

[Failure to construct a halt at village
Muraitha between Kamtaul and Jogiara
stations on the North Eastern Railway (410)].

“That the Demand under the Head
Railway Board be reduced by Rs. 100."

[Failure to construct a halt at village
Korahia between Jayanagar and Khajouli
stations on the North Eastern Railway (411)].

“That the Demand under the Head
Railway Board be reduced by Rs. 100.™

[Failure to stop 103 Up and 104 Down at
Mokamah station for the passengers of North
Bihar (412)).

“That the Demand under the Head
Railway Board be reduced by Rs. 100.™

[Failure to provide one third class direct
bogey from Samastipur to New Delhi (413)].
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“That the Demand under the Head
Railnay Board be reduced by Rs. 100,"

[Failure to introduce a fast passenger
train between Narkatiaganj and Darbhanga
(414)].

“That the Demand under the Head
Railway Board be reduced by Rs. 100."

[Failure to construct over-bridge on the
first crossing of railway line to be north-east
of Sakarj station under Samastipur Division
on the North Eastern Railway (415)).

“That the Demand under the Head
Railway Board be reduced by Rs. 100.”

[Lack of railways’ own water supply at
Laheria Sarai station in Samastipur Division
of N. E. R. causing water scarcity for passc-
engers (426)).

“That the Demand under the Head
Railway Board be reduced by Rs. 100,

[Failure to serve water to passengers in
the train at Laheria Sarai station in Samas-
tipur Division of N. E. R. (427)].

SHRI RAMAVATAR SHASTRI: 1 beg
to move :

“That the Demand under the Head
Railway Board be reduced by Rs. 100"

[Failure to accord recognition to the
registered office bearers North Eastern
Railway Mazdoor Union, Gorakhpur headed
by Shri Sarjoo Pandey, M. P. (532)]

“That the Demand wunder the Head
Railway Board be reduced by Rs. 100."

[Failure to grant Project Allowance and
check victimisation of the striking employees
of Garhara-Barauni project in the year 1971
(533)1.

“That the Demand under the Head
Railway Board be reduced by Re. 100,”
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[Eailure in applying basis provided by
the Board of Arbitration for the Railway
employees working at Farakka, Khagia Ghat
Koraput and Bastar to the workers at Bar-
auni area in respect of granting project
allowance (534)].

“That the Demand under the Head
Railway Board be reduced by Rs. 100.”

[Failure in reinstating trade union leaders
of N. E. Railway Mazdoor Union. (535)].

“That the Demand under the Head
Railway Board be reduced by Rs. 100.

[Failure in providing alternative suitable
posts to 31 signal stalf of N. F Railway
declared surplus and to 15 marine staff of
Bararigha (536)].

“That the Demand under the Head
Railway Board be 1educed by Rs. 100.°

[Need for remodelling old quarters of
N. E. Railway speciullay at Barauni, Chapra,
Siwan, Thana-Bihpw and Saharsa (537)].

“*That the Demand under the Head
Railway Board be reduced by Rs. 100.”

[Need for increasing beds and number of
staff and remodelling of the Railway Hos-
pital at Samastipur (538)}.

“That the Demand under the Heaf!
Railway Board be reduced by Rs. 100

[Need for abolishing system of _daib
hospital attendance for out door patients
who are not granted sick leave (539)]

“That the Demand under the Hcaii_
Railway Board be reduced by Rs. 100.

[Failure in giving one promotion to the
retiring staff as per latest Railway Board
order (540)]

“That the Demand under the Head
Railway Board be reduced by Rs. 100.
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[Need for abolishing contract labour sys-
tem in transit parcel and transhipment points
for checking thefts, pilferage. elc. (541)].

DR. LAXMINARAIN PANDEYA :
1 beg to move : :

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure in rccognizing of
Guards Council (542)).

All India

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Classification in B class (G:ade) train of
Q185 train No. 503/504 (543)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100."

[Need to allow A & B class city allow-
ance to the member of ruaning stafl. (544)]

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100."”

[Need to post sccond Guard on all Mail/
Express trains specially on high speed trains
(545)).

“That the Demand under the Iicad Rail-
way Board be reduced by Rs. 100.

[Non-implementation of Board's orders
Greulated vide No. E. (N.G.) 68CR/I2
dated 17th June, 1969 for wilizing services
of Guards grade B against leave vacancies

of TIS and MVIS and other supervisory stafl
(546))

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100,

[Non-implementation of Railway Board's
orders rule 8 (d) of No, E. (D& A) 1171
RS.3 dated 12th April, 1971 in respect of
dir-conditioned express running trains bet-
Wween BCT/NDLS on Western Railway and

flying Rani between BCT/ST on Western
Railway (547)]

“That the Demand under the Head Rail-
way Board be reduced by Rs, 100."

[Need for compulsory Life Incurance of
every eroployee of Railways at Railway's cost
(548)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Need to increase the minimum  mileage
per rostered day to 160 Kms. instead of
120 Kms. for running stafl as Gaurds and
otheis (549)].

*That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Need for compulsory life insurance of
guards and other staff engaged in running of
trains (550)',

“That the Demand under the Head
Railway Board be reduced by Rs. 100"

[Need to give allowances to  members of
running staff  travelling in ‘A’ and ‘B’
class citics and stay there (551)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Restoration of electric fittings to L.R.S.
wooden attached to¢ mail and express
trains (552)].

*‘That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Revision of pay scale of railway guards
(553).

*That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to abolish disparily in running
staff allowance betwecn guards Gr. B and
Drivers Gr. C whose pay scales are the same
(5541

«That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Poor condnion of guods brake vans
(5551

“That the Demand under the Head Rail-
way Board be reduced by Rs, 100.”
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[Upgradation of posts of guards on per
centage basis (556))

That the Demand under the Head Rail-
way Board be reduced by Rs, 100.”

[Need for better channels of promotion
of guards (557)].

That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Recognition of All India Guards Coun-
cil (558)).

That the Demand under the Head Rail-
way Board be reduced by Rs, 100.”

[Need to make provision of non-pooled
quarters. (559)).

That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Publication of the Railway Labour
Tribunal Report as carly as possible (560)].

“That the Demand under thc Head Rail-
way Board be reduced by Rs. 100.”

[Failurc to check ticketless travelling on
Western Railway (570)).

“That the Demand uunder the Head Rail-
way Board be reduced by Rs. 100",

[Failure to provide facilities to 111 class
passengers in railway irains (571)}

SHRI PHOOL CHAND VERMA
(Ujjain) : I beg to move :

“That the Demand under the Head Rail-
way Board be reduced by Rs 100.”

[Failure to lay Indore-Dohad line (574)]

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100,

[Failure to extend Nagda-Ujjain shuttle
upto Indore (575)).
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“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to recognise the All India Guards
Council Association (576).”

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to establish rail links with
Adivasi districts of Madhya Pradesh (577)]

*That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Fauure to fix quota for Ratlam in New
Delhi-Bombay Rajdhani Express (578)].

I hat the Demand under the Head Rail-
way Board be 1cduced by Rs. 100"

[Failuie to check pilferage of coul irom
Ujjain Railway station (579)]).

“That the Demand under the Head Rail-
wily Board be reduced by Rs, 100.”

[Failure to constiuct properly the plat-
from of Mahidpur Road railway station
(580)].

“That the Demand under the Head Rail-
way Board be reduced by Rs 100.”

[Failure to expedite the completion of the
work of Guna-Maksi line (58 I)]).

“That the Demand under the Head Rai-
way Board be reduced by Rs. 100.”

[Failure to give troelly to vendors when
it becomes vacant at Nagda railway station
(582)).

“That the Demand under the Head Rai
way Board be reduced by Rs. 100.”

[Failure to open a restaurant at Nagl
railway station (583)).

““That the Demand under the Head Rail
way Board be reduced by Rs. 100.
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[Failure to convert Ujjain-Agar narrow
gauge line into metre gauge line (584)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to halt passenger trains after
11 P. M. at the Laxmibai Nagar Railway
station of Indore (585)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

{Failure to run Khandwa-Ajmsr train
at fast speed (as an express train) (586)].

“That the Demand under the Head Rail-
way Board bt reduced by Rs. 100.”

[Failure to provide shed for passengers
at Nagda Railway station. (587)).

“That the Demand under the Head Rail-
way Board be reduced by Rs, 100.”

[Failurc to establish rail link with Mahid-
pur town of Madhya Pradesh (588)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100."

[Failure to provide residential acoommo-
dation to the employces of the Western
Railway (589)].

SHRI RAMAVATAR SHASTRI : 1 beg
to move

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to supply necessary apparatus
for Science and to increase the number of
seats for students as also the number of
teachers in the Railway High School at
Garhara (599)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

_ Failure to recognise the North Eastern
Railway Checking Staff Association (600)].

"Tlllal the Demand under the Head
Railway Board be reduced by Rs. 100.”
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[Failure to recognise the divisional Rail-
way Employees Coordination Committee,
Dhanbad (601)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to cooperate with the Divisional
Railway Employees Coordination Committee
in putting an end to corruption rampant in
the Railways (602)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Need to increase the number of boggies
altached to the passenger trains running on
the Patna-Gaya line of the Eastern Railway
to atleast 16 (603)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Need to attach one separate bogie (milk
van) with cach passenger train on the Patna-
Gaya line (604)].

*That the Demand under the Head Rail-
way Bouard be reduced by Rs. 100.”

|Realisation of illegal money from the
cdsual  gangmen working under PW.1
Hazaribagh Road on the pretext of empanel-
ling them for absorption as permanent gang-
men (605)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100."

[Realisation of Rs. 100 cach from the
gangmen working under P. W. I. Hazaribagh
Road Station (606)).

“That the Demand under the Head Ran-
way Board be reduccd by Rs. 100."

“Need to give scaled grade against the
vacancies of watermen to the temporary
labourers retrenched from the electricity out-
door and construction Department of North

Eastern Railway (607)].

«That the Demand under the Head Rail-
way Board be reduced by Rs. 100,
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[Need for not effecting retrenchment of
labourers working for the last many years at
the dump-siding, Gadhara and at other
places on the North Eastern Railway on the
basis of their being found overage in the
screening test and need to allow them to
continue working in the same scale (608)).

“That the Demand under the Head Rail-
way Board be reduced by Rs 100.”

“*Failure to give wages to casual labourers
at the rate of Rs. 450 per day, as fixed by
the Railway Board (609)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100."

[Failure to supply proper uniforms in
time to the employees of the North Eastern
Railway (610)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to do away with the practice of
taking work for 12 hours from the carnage-
staff hamals and ticket collectors at Saharsa
and Mansi on the North Eastern Railway

(611)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure to fill higher posts laying v.cautl
in the North Eastern Railway and to clear the
arrears of payment to the tune of lacs of
rupecs to the employees (612)).

*“That the Demand under the Head Rail-
way Board be reduced by Rs, 100.”

{Failure in recognising the Indian Railway
Signal and Telecommunication Staff Associa-
tion (613)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100,”

[Failure in stopping intermediate recruit-
ment of the signal and telecommunication
employees (614)).
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“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure in granting weekly holidays to
all the employees working in Signal and
Telecommunication Department (615)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure in implementing the recomme-
dations of the Railway Accident Enquiry
Committee, 1968 (616)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100."

[Failure in implementing the Report of
Uniform Committee (617)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

|Failure in stopping direct recruitment
for higher posts @nd allowing departmental
promotions from the lower grade (618)).

*“That the Demand under the Head Rail-
way Board be rcduced by Rs. 100.”

[Need for revision of pay scales of all
categories of railwaymen on the basis of
need based minimum wage (619)).

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Need for payment of bonus to Railway-
men (620)).

“That the Demand under the Head Rail-
way Board be reduced by Rs, 100,”

[Need for stopping retrenchment of casual
labour and reinstating those who have already
been retrenched (621)).

“That the Demand under the Head Rail-
way Board be reduced by Rs, 100.”
[Failure in absorbing casual labour to
permanent posts (622)].
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“That the Demand under the Head Rail-
way Board be reduced by Rs. 100."

[Failure in implementing the Award of
the Arbitrator granting Project Allowance to
Railwaymen working in Bastar and Koraput
Districts (623)].

“That the Demand under the Head Rail-
way Board be rcduced by Rs. 100."

[Failure in granting Project Allowance to
Railwaymen working at Ranchi, Hatia and
Bokaro (624)].

“That the Demand under the Head Rail-
way Board be reduced by Rs 100.”

{Eailure in stopping surrender of posts
and reversions in Indian Railways (625)).

“That the Demand under the Head Rail-
way Board be reduced by Rs, 1007

[Need for withdrawing D). T. M. scheme
from Waltair Division and other job-killing
devices  including  auwtomation  elsew here
(626)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure in introducing 6 hours duty for
all staff engaged in running and opcration
duties (627)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Failure in stopping all measures of
victimisation of trade Unjon workers in
Indian Railway (628)].

“That the Demand under the Head Rail-
way Board be reduced by Rs 100.”

[Failure in reinstating union worhkers
removed under article 311 (2) (b) of the
Constitution and rule 3 of the S. N. S. Rules,
1949 (629)).

“That the Demand under the Head Rail.
way Board be reduced by Rs. 100."

[Failure in withdrawing cases against
railway employees (630)].

“That the Demanid under the Head Rail~
way Board be reduced by Rs. 100."

{Need of immediate settlement of thous-
unds of stafl grievances including payment of
arrear claims and other problems (63 1)).

“That the Demand under the head Rail-
way Board be reduced by Rs. 100."”

[Need of immediate payment of arrears
to artisan staff piomoted in 20 per cent
upgraded posts from the date of issuc of
Railway Boards orders (632)],

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100."

{Need of aboliuion of contract system
and departmentalisation of work hitherto
dor e through contract system (633)].

“That the Demand under the Head Rail-
way Board be 1educed by Rs. 100."

[Fatlure 1n stopping Police and R. P, F,
atrocities on railways (634)).

“That the Demand under the Head Rail-
way Board be 1educed by Rs. 100.”

[Need to introduce social
scheme for Railwaymen (635)].

security

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

|Failure i granting city allowance to
employees working at Kharagpur, Tatanagar,
Vishakhapatnam and Danapur (636)].

*That the Demand under the Head Rail-
way Board be reduced by Rs. 100.

[Failure m re-introducing dignified wni-
form for the checking stafi in the Indian
Railway (637)).

“That the Demand under the Head Rail-
way Board be reduced by Rs, 100,
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[Need to provide adequatc 1est room
facillities for T T Es a4t evelv important
station (638)]

“That the Demand under the Head Rail-
way Board be reduced by Rs 100 ™

[Need to provide safety tothe T T Es
1n course of their duties (639)]

“That the Demand under the Head Rail-
way Board be rcduced by Rs 100

[Failure in withdrawing motivated transfer
orders aganst the Office-bearers ol the
Indian Railway Ticket Checking Staff Associa-
tion (640)]

That the Demand under the Head Rail-
way Board be reduced by Rs 100™
[Failure to stop booking of 1 1 ks for
inter-State Chuk (641)]

“That the Demand under the Head Rail-
way Board be reduced by Rs 100"

[Failure to abolnhi the system of taking
work for 24 hours from the employces ol
signals and tele communications Department
of Railways (642)]

SHRI MANORANJAN HAZRA (Aram-
bagh) 1 beg to move

“] hat the Demand under the Head Rail-
wdy Board be teduced b Rs 100

[Need to broaden the under-bridge
situated just on the northern side of the
Konnagar Railway station in the Eastern
Railway (643)]

“That the Demand under the Head Rail-
way Bodrd be 1educed by Rs 100

[Need to construct an over-brndge at
Dankun: near the S Ramaknishna Vidyasram
in the Eastern Railway (644)]

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100,°
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[Need for doubling the Railway line from
Sheoraphult to Tarakeshwar in the Eastern
Railway (645)]

“That the Demand under the Head Rail-
way Board be reduced by Rs 100"

[Need to construct a new line from
Scrampur to Rajbalhat 1t Morhat and Jang:-
Pura in the district of Hoogly m West Bengal
(646)]

“That the Demand undu the Head Rail-
way Bodid be reduced by Ry 100 °

|[Need to construct a broad giuge Rail-
way linc fiom Adi Saptagram to Tdrakeswa
via Jamalpur and Dhaniahali (647)]

**That the Dcmand under the Head Rail-
way Boaid be 1educed by Rs 100

[Need to construct a broad gauge Railway
line trom 7Tarakeswar to Mudnapur viu
Khanakul and Ghatal (645)]

“That the Demand under the Head Rail
wdy Board be reduced by Rs 100,

|Need to construct a broad gauge Rail
way lme fiom Howrdah to Kamarpukur ma
Champadanga m West Bengal (649)]

“That the Demand under the Head Rail
way Board be reduced by Rs. 100 ™

[Need to construct a broad gauge raiway
line from Howrah to Badan Gunj v Amta
1 West Bengal (650)]

“That the Demand under the Head Rail-
way Board be reduced by Rs 100"

[Failure to re-instate the retrenched casual
labourers 1n respect of Andul Calcutta Chord
Link Railway Project (651)]

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100"

{Failure to make permanent the casual
labourers through-out the Eastern Raiway
(652)]
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“That the Demand under the Head Rail-
way Board be reduced by Rs. 100."

[Need to extend the period of service
before retiring in respect of technical hands
where public interest is involved (653)].

“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Necd to remove the indifference of the
railway authority in repairing the coach
numbers 1773 and 1775 with regard to
their toilets broken and sealed showers and
feeble electric lines (654)).

*“That the Demand under the Head Rail-
way Board be reduced by Rs. 100.”

{Need to punish the oflicers who have
been collecting fares from the puasscngers
and not depositing the same to the
authorities at Howrah Station (655)).

“That the Demand unde; the Head Rail-
way Board be reduced by Rs. 100.”

[Nced to introduce strict audit in 1espect
of collection and stop all sorts of irregulan-
tics permissible under the rules (6506)).

DR, LAXMINARAIN PANDLYA :
1 beg to move :

“That the demand under the Head Rail-
way Board be rcduced to Re. 1.”

[Failure to run one niore passenser train
between Ajmer and Khandwa despitc Heavy
traffic there (699)).

“That the demand under the Head Rail-
way Board be rcduced to Re, 1.

[Failure to construct over-bridges at Rail-
way crossings near Ratlam, Jaora and Man-
dsaur Railway Stations on the Western Rail-
way (7T00)).

“That the demand under the Head Rail-
way Board be reduced to Re, 1."

[Failure to redress the difficulties of

Ratlam diesel Shed employecs on the West-
emn Railway (701)).

*“That the demand under the Head Rail-
way Board be reduced to Re, 1.

[Failure to extend the sheds on platforms
at Jaora, Mandsaur, Neemuch, Shamgarh
and Suvasra in Ratlam Division on Western
Railway (702))

SHR1 P. K. DEO (Kalahadi) : 1 beg to
move :

“That the demand under the Head Rail-
wiy Board be reduced by Rs. 100.

[Desirabilty of extending the Madras-
Tata Express to Howrah (724)).

“That the demand under the Head Rail-
way Board be reduced by Rs. 100.”

[Desitability of extending the Bombay-
Nagpur Express to Vishakhapatnam to con-
nect the two Naval headquarters (725)).

“1hat the demand under the Head Rail-
way Buard be reduced by Rs. 100."

|Utgency of attaching one first class and
third class combined bogie in  Tata-Madras
Lxpress and Madras Mail  between Titlagarh
and Bhubancswar and vice versa (726)).

“That the demand under the Head Con-
struction of New Lines—Capital and
Depreciation Reserve Fund be reduced
by Rs. 100."

[Urgency of constiucting a railway line
to connect Banspami with Jakpura in South
Eastern Railway (727)1.

“That the demand under the Head Cons-
truction of New Lines—Capital and
Depreciation Reserve Fund be reduced
by Rs. 100.”

[Urgency of constructing a railway line
to connect Bimlagarh with Talcher in South
Eastern Railway (728)].

¢ That the demand under the Head Cons-
truction of New Lines—Capital and
Depreciation Reserve Fund be reduced
by Rs. 100."”
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[Desuability of constructing a 1ailway
line to connect Amagudaof D B K line
with Kesinga in R V section of South
Lastern Railway (729)]

SHRI BHARAT SINGH CHOWHAN
(Dhar) 1 beg to move

“That the demand under the lead
Railway Board be reduced by Rs 100

[Failure to construct an over bridge at
Indore Siagan) (734)]

¢ That the demand under the Head Rail-
way Board be reduced by Rs 100

(Failure 1o construct a flag station at
Lokm wnya Nagar, Indore (735)]

“That the demand wuuder the Head
Railway Board be reduced by Rs 100

[Failure to condust survey of Indote-
Baroda railway line (736)]

*T1hat the demand under the Head Ruil-
way Board be reduced by Rs 100 °

[Fallute to aecelerate the spwd of Bhopal-
Indore train (737)

“That the demand under the Head Rail-
way Board be reduced by Rs 100

[{Failure to convert the Ratlam-Khandwa
railway hine into broad gauge line (738)]

*That the demand wuander the head
Ratlway Board be 1cduced by Rs 100

{Failure to construct a railway Line from
Dohad to Indore (739)]

“That the demand under the Head Rail-
way Board be reduced by Rs 100

{Failure to introduce o fast train from
Ratlam to Mahu (740))]

“That the demand under the Head Rail-
way Board be teduced by Rs 100 ™
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[ ailure to introduce a shuttle tiamn irom
Nagda to Indore (741)]

‘That the demand under the Head Rail-
way Board be reduced by Rs 100’

[Fallure to provide umiorms to the
running staff woiking in trains running bet-
ween Khandwa and Ajmer (742)

“That the demand under the Head
Railway Board be reduced by Rs 100 ™

|Failure to provide skeping accommod-
ation to Electnical and Mechanial staff
working in trains running between Khandwa
and Ajmer (743)]

* That the demand under the Head Rail-
wdy Boaid be ruduced by Rs 100

|Fatlure 1o construct a railway line bet-
ween Dohad and Khandwa (744)]

*That the demand under the Head
Rajlway Board be reduced by Rs 100

[Failure to extend the railway line from
Bhopal to Baroda via Indoic (74 5)).

MR CHAIRMAN The cut Motions
arc  befoie the House Shri Chandrika
Prasad.

st wforwr smr (afear)  wada
aarafy &, WA wAmag & AN R
qrdT Far § AR & Aok W agErT w1
w7 geur 4 AT 14 av & D g

gmafs wgem, 1947 ¥ a¥ W
qoft 830 H0T w9 ¥ ), faak fe
47 5 5% w97 1 oW g v faw q9%
32 5 %0 ga¥ gy g o |
a1 3,500 HTrT oy ¥ G af § Frawy
araEdt 1447 wqe g A faaw @
165 5 ¥0% § 1 avq ¥@d e age 1947
wY oY srrAeAY f IEw wreer gar o
wfE gz ¥% °7 A gEx N HE
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#YT St HOEr gAY & SEH gE W s
ag mor § o ¥ w12 & gwmaar @
WA FFTT FA ¥ qw YT #7120 FAY
s sE d fu ey iwawd
¥ g% 20 AT T A FATT FALT
w9 § a1 A & gorr § ag dw9 A
waat & frar o, g9 @1 "W
agf qzar ¥ 1 wafqu gurd anfuw feafs
WA WY ag & ww gwd Al S0 7 AR
fF 1972-73 & g 40 $07 T 77 FEAT
i AR 1972-73 ¥ 95 @@ W WA
T A srafe arg Gy v 1971-72
Ay fod 10 sr@ zw @ Ay
Azt aAm F aff amr fwaw 10
TG T CF AT 1971-72 ¥ MO qIA
I A 95 AT ZA AT 4 FT g T4
£t wmoar . gafdn gg WY 40 $U0T
T qTHEAT WY ag § qg FEfw @ AR
LEC I COR ARGIR &

A 1T 9T g WA W@F &
™ foare & oY fr gw ot w1 frely @,
g uuw UARYEET FW Ed e WY
AT, ER AN Tqu ey NA ST R &
T T Im A a0 afew wwar O
Iure far ot gy § g A wAT, =
¥z & frr st A w1 @A o9
T &Y qrod fe gad frer 8, SEd A
F1 wrE adw A warar @ ) @ e
feafes & gavdy S o= @i @1 Y@ A
W qETEw §, v o o w¥ gar 8, W
Tar awwd § fe s gaw v A fear
QA a g 9 YW aore § g g
e ¥ gt wea @

YO s ow ¥ g g S ¢
o ok & 9 et & g% o &
0% a8 g & § o gw W afaw dv
TCAgw ax § 1 et gy T wg § B
T a4t dfee i o g W2
T b werqee @1 e wror & gr

WY 1T TR § o oAkt Redw
aft g€ & 1 Afer 3o diriw § fewt
wrE gfrar 7 & 7€ &, F¥ 2o o €0
% TERTE, gaer giaer A f 2
wan Waw w@rs § Ag) w1 omar § forad
Frew fasmara aiie ad frar war )

wdt T § qOA awe wraw F o
ar f& oY qremay wrer gfrad § 3 awer
w7 T T 8| afer aa amw S
arew gfad Y E 0 ¥ Y gy e ¥
HUST HTH FX T § 1 wAT A wgr av fw
At & frdx ag amw § s wW
$E ) a1vH ag ot war v fe Qe ww
feat saar arfis avit &) gt g 1 oo
s & AW gRY ot gaifka fea o
WY & o Hifeat Qi §, N e
Qe W Ay # fag s
qar FAaAT A qfeqd aFA ATIRT TEE
g2 #< | fET o wdaieal ¥ srent
weanT 31 gE fear aR agag q%e
ta¥ TAqred g w A Wy agey qox
fgq gu aw7 ¥ €1 g AT 9 | gAAR
% aroy Ry grn fr agt o sdwfaat &
Rfeal & famis an (eseia fammfz &
faes oF dtare sndfaa fean ar
Ian 9T AX & fAg IR QA Fa
wERT F) 9a fa¥ o SAE) IuA gaw
ar | WY S &1 &) AU HEAFA 74w AT
Wt wgeT A v yu few
FT g Wy sHfaal ¥ fdr g,
ITFT d W) gAF Ag), Ik qra 137 T
A @Y ¥ Afest afe QR E N
neafeat Rt § ¥ g7 Ad § FHAT)
F3adt A gRET F are wraar € qg
% wft wear § wfer gar & e wgw
fir faam & seae wwe g Pored gw
gfaga § 3T foad @ gz §, g W
ofaecd §u gfrga @ asdr § A5
(dr) ¥ TEEY qroITT W AT FEX O
7o ¢, TE% g at A TR W
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afgFrz &, SE® TAT ¥ qqr TATH w
I3T T §, 3B 99 AfewrT ¥ A a7
BT W@ & 1 T frg, ArEar s A
#t ara & At Fgar § AT grar & aex
argar § fr 9% a1a &1 o9 gA | 1T
meayL 70 & | agh wraar s gfaaa
& 19T AT A | IAFT G JTIX AT
Ffer gat A Y oot @ wRAT
AR & AR T1F F1 ATA ALY GAT | THY
qE ¥ FATq BT F FAA] oy § av
g1 T & ol oY SO o guU § 1 SN
gz A8 fearaar g o aww &
TEA AT GHA T oo §o WA T M
st B1F A1 gwe &y g da F AR
ot g wrar A W ogwy a7 H
faedt wit el Afra gasr @ #1§ 39
7E! faqr waqr | a9 GATAATZ AT AT FEI
2 &fem fasd aF & s AT § AEY
T earm @ fagr arar & 1 AT IS
aTH 417 A Ay I ar aw amAAT
&1 JF FE A7 gdar, safy £ A1 A
qF ARHAT, AWGA AET E) ADAT |
fenre 14 & g5 wgar aga g1
Helt wgIza FATHAT ¥ AFT Y FWAT
w1 faed ® ma ®2¥ &1 aw Af fae)
%) oo & am e o€ @ 9 g A
gy gn T & s g Aw
g & FgE AIY § FIT A R FA
qar gam § & gaR ag A W GBI QY
wE &1 9y fadam & wwe fasaaded
AT FATFAT X[ ATEH §) AU T A4
fear & | &fes g% et fawgeEe &
qaf # que 7§ @ oA famr gae
;9y @4 ¥ ww famr § o el
feargw ¥ srad qeT ¥ grrew ¥ ST
NTEA ¥ 42w A qadly @3 o A
i ot ek A R fredr Alwaww F
ag %yt Srar T & fr Yar Fon e
gt g o e $few w1 o guive

MAY 18, 1972

D G (Rlys) 1972-73 284

9% WY Teaw) wfeeerd At wwr g @
fm arer g feafy oY 2@ ars o feafa
& | AT g Tt AT wxa @ AR
qwE ¥ FIA HY gAL AT I WY IS |

gfaor & fam sigy Qz Nacfaa &
fan e2za & wrn 1 e wfaes & a2
%7 7 sfawa v faar § ) sa¥ g8 N
XAt A & 1 Ay g WA A
afsa avqt 3w & fao oy Yar w0
arfge | 3w & o IUfee wrr &, ot fage
g WIT #, IAEY A Avow @y A
ST |Arfge a1 | M7 2 G ATTRT QAT
Tt fE nao §o TRF AT FEEA grew
W4 & 39% fead &) davia oT gReq
10T arfz feqmat 9T 9 a% uF W
oFRE MET F quA AgT Fr s § | afeqar
& fan Ne aav faw A crg-dwaE ¥
afr ==t a7 @ afem ey qUAe
faraar & 1 T avg & Ay fam g
ST A afqar Y faaran §, so¢ w0
&t fagic w frenar & 1 ag WYae@ qaar
R g TET § | T R w2 AT M A
2 3 317 3T 97T g9 @Arg | qg A0
qEA AT H FAT AT TE X TEH WY QU
frar amar wifgr 1 gt Ag & afar
1 afiray ¥ faan¥ & fog i 7@ <
AR &1 g9 & | g WY & @ g
2 1 Taw) oY Rz madRz WY A frar w0
A< ggt 9T w1 AT W v v 6
T | A9 AW A B oW ate ¥ AW
o fea wrr §, o a<are gars §, agt
ot 1 wgfike & qew A g, N
food gu §, 9 7w s fadw s
T 1 o aw g8 Ay B wafgre AL
sty & dwr nar o ¥fed qg wEr T
§ fr e At T | for ey & TR
Helx ¥ W % @ G ae ®
@ v w1 frdg frard, o A
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TEH-AITCE A BV e §, ww ot
17 AEY AT F Al F 1 EI AR
& 997 § | xaey A faar mar @ o
ot ferar sar sifge | 3z Ifaa A7 @
I8 47 & faq ag 7 &7 ez @ oA
TR Y 73 uF sfmw Fm ) 42
FITA N 92t & AT A qer & 1 A%
ag TLH AT A A v DX FY AT
gzt a7 It A AN gal § ag fara
srawe | ag AT wafarr afewrgs @t
1Ay A g s@ & fAn mMrag
TFMT § 1T FET A 0 7 S
st garé st =g

FaT d F@AFE qF A AN @
faas! oAt & a< & frar mar an
AT qF FEHT A9 ALY FFAT MAT § AT
w19 foar atre, gAY 9Tg & AEETT-ARTAYY
ATET W AT 9 & 1 THe Yo WA 2 T
Fagari & fagrar @ fs qurr wd@t |
Wi ¥ fax §1 Afer apfr aw g9 wrew
IR AG frgr mar g o a@ ¥
fagre § I M gzt g7 gAY qET ¥
uwe fto 43 ¥, TRI¥ gr frar 4
A% Aty Y fe g9z § e ® fAg
UF TraTE MG | TAGT W i Y
arfgg

TTo §o IAY ¥ ATAZAT HT A9 3| |
afeT gab arayg WY qg adl wgr o
awar @ fr fawd o g ¥ s ast
T aowet g€y af wF gr frad g,
T ot g arer § G 8, o A
81 o o g W A amer v § o &
“igar § 6 ¥ 7w gfemid gt s
wifgq st & o mfeqt =gt wad &
I A Ay wrd § I @ A
mmmg

€ Reelt ¥ M wrrrs ok Wt
& Tt et v fear war & 1 *few vad

wr§ fesar 7Y qzmar mav | 7€ fooft 2w
q¢ mrfaat AT ¥ 9@ § A Al A
w18 ot o€ § 1 ot AT ¥ g feet
¥ N GE97 qr oY 3w qEdE W<
fear mar ¢ AfFa &1 fesar Ay Ay
TR 9A mE B N 7 grea p oo
af faeeft auely mrd) oY & 4% felt &
&% a1 mifeat ondY & e A aznan
AT | AGAF ¥ TAIT qF 7 ML AT
& 3% arq fasst aw & & Yar A1
fear & St gear v & o A yenfeat
Al 8, ¥ €% g5 | sTgrag ¥ MY
% S 37 7 % 38 TrIW §, A A
gam i1 @1 frox waase & Afew
qg WA Y 7€ &

uq & feffesta a0 & ar¢ & wg
HIGAT § | ATTF FHAT T OF  graT WM
FT @ 8 1 gAIT wgAT & fe fefmedw
Zaw yfas ant A ¥ FHEawAT &)
gl ¥z @t &7 FI7IT PAY 9w fe §
AT @) AT @A FE@ E | JIC AT
grfaat w1t eqra § ar fefseria dama
g1 1 Jf e & fag g o o AT FEwT
arfz wad § ot foad @ gay @
2 afea 9q dfen 40 & ) gfesar & A
1 arant & faar fedz mar s go
qF2 ATX | AITH HHAT HARA T §,
T @<t #37 § A ag %7 fear omar
R fe feweda dam A aag § wier g
& ag Wt s v @ e fgre sl e
y3q & 7 91¢ &, faAr fewe mar 5@
§ | 7g nwq arg § T SAATAL AT, €W
T g FT 1@ g gL A
N ag g A W& dwwr ag fgean
miffaerdr feean vgr &, s Wy, 2@
® o cer g fam @ aeq g W
faar fewz qrar 1T

¥ wedi & arg & ¢ sg@a ® wtR
F1 A4 F@T
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off T arelt (qe) ;& R
T & Fgzra & wtay w1 fadw w3 &
feq @er gar F—(grewim) & foe
wsgar g fr & gawr frdly s & fag
T g g1 WA owrEn & w8
g 8 fr 35 8t F0% T &Y ot 5
WX # it g€ &1 9 T AT A=
®T g4¥ q¥r sfyssra & | AfeT oy af
qu 7d & | oAAr oY gEH dAw wOAT
W) grar &A@ §, 9 gET FIET , IAN
am wwre Y wferrgnt 2, awAE
¢ aRk wEIrt S AR W A 2,
g wrw ¥ afus fag & dear
¥ oY qXmrA §, IAET W awTE 8, 9%
fewwaY &1 amar Fvar qen st W
foq sa¥ gwAle 31 WA AT F EE
waeqT ¥ AT FIE AR , AT A IAY
¥ afgerdt a1 & &ir § o galea &
fe ddmor W gad d@ge & wfea
ferena &Y @l qurw qEAr YAA W
WEANHT ¥ AT S Fag g W owY
FAqT ATt § v ¥aY ot sgaeqr A g
fear sy o gad wfd & gw s@rm @
SATRT AHIAT AT §F 27 w7 fawfaq
w3, 2 A FEEAR FT FHEA $T IR
2T W o) auraArE ¥ WA qUH F
o | Afww ad g g § 4R S
B E ¥ Aer sq1T ATHigT HIEAT
aigar g1

16 hra.

Y WgRT § WA § kg G
wiwft # fewwaY 87 a1w sara AT
TfgT | 3§ I WA ¥ g s Tfgn
#RX % fiw & wmar wfgd | wfer Yar
T ook o wifraged W &3 9T o
I qar Y e § AT TTd ¥ weaAv
S o fon amar § 0 o afaerd few-
T3 MR §@ ¢, I a<s war
g ¥t frrg ag) ot &0

MAY 18, 1972

D. G. (Riys) 1972-13 288

g & gty gare AT
o g™ ¥ afgw qug ¥ Fw-gA-afag
¥ qE gm @, 350 safaqal qx ATAT A
¥ gEelr gaTy ar @ 3, 56 sfe oy
Wit gaifer & o g% are--asy @
#Y TG & | Hell HEET A ITH! 3@ I
¥ 14 ardre ¥ 3% T T JA-EEAR
T @ &1 34T win @ v fafeardmm
®T qRvT waqrfEay o1 v fear o

gI1E ¥ 3 S ¥ 11 sady, 1971
A% gFATH g5 | wAME ¥ WA A
¥ W7 F ARy 0T grawm s faar
e Frfen & foaar, ofeq ow /Y & afaw
FHAFT 9 9% F%-A-afaw ¥ qF go
2 a7 11 gufaw & 1 o ag gor &
Wt 11 gAY fRafaa @1 @Fe uHo
TR W AT gAT A 1§ ARGWE
¥ Fr70 3awr A¥eA ¥ A4 AET ATGAL,
3ud Arafiug otw sufer ma aw wadfes
% @t 3g7 & sqwfa 1 %@ afaw
grag g T B W ge wwd
gafae & @1 g a5-37-afam & faere
& 1azgw ® o 9% & awad § ArewAr
fem, #fea gar wagd w & w7 @
%% suferal 97 faaran o qearc wend
TE @ qar gt ¥ S de-ga-giaw

g

T4 SEIT W oy ofr e ¥
wdag §, wifs WA guwEw IAv A@
TEY HTaT &, IACT Arqw A O TG
amar § aY I7% gy qar gleay aiz
& wfsamya) 4 e sy Ay fear wa
§ afxag feafe ord o, & s
adaT QT AT X R w40 Al
Wt WERT qIGT KAyl 7 AT @S
3, aroarz Wt ais agar wigd § @R
swEa W Aaga e gy § N
I it ¥ arg v 1 Wl ok e
W—wC aeqet FomT Ay e



289 D.G.(Rlys) 1972-73 VAISAKHA 28, 1894 (SAKA) D. G. (Riys.) 1972-73 290

fareft @ 1 Foft wgimy sw Afr W Sw
F aR wawmfel & fr-gqa $7 w0
5% | AT Wl wgreT wE € e gw o
Fa9 WhArgT ghgal & @ w4,
a1q®Y gfrger TwvrAreeT ad) §, 29 o
F SAIIWA ¥ arF T £, anfw
yenrreyy gfrgel § s qew @, ag 2w
ATF ATAH {1

8t w@tag gAd Fra ¥ AE) @
8 ? ag fndr-gfages A S FARTEA
7 oag w1 A v § ! aw averzfosan
TAY TFYFTES FTARELE §( Hifew F v
9% § | o arr frar wr 5 ag aga
7 AmEl § SARITRAT F GgAT w49,
#1 IAWT FEAIT AT AT IAET AN A
g Afe ag aver g A€ fean aar
21 ag twtadvaa & a1 o gAR fao -
AT @ T 2 §, o &Y qog & amr
9#1T ®) wfeargat Fow H TR 1 A
g f ol wgew wwee e ¥ uE
tam w7 f qg aww ghagat @ o
TAGEIAT ¥ qEAWT A AT g AT
Faaifeal & sfafafoal & foer $T W &
73T WODIATT, HETTEAT HIT TEAE) FY
& F7A % fqu am a3

§adlt wgrm & W e adf &
Ty qra AgY e wrgaw § i < W R
T ana gk ot | & wrgen § e g aA,
TERW, GNATE, FHET, [Ewd, TATL
R qTe qwo e anift & wogdd ¥ AR
Aag o sk i & fs 9% fasx
1wy wrdy wrdarfgat w@ A A §)

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : The hon. Mem-
ber, Shri Ramavatar Shastri knows that I
have told him repestedly that if he co-oper-
ates u:ith the administration in stopping theft
;”d pillerages, I am prepared to do anything
¢ wants, He bas merely to undertake that
Tesponsibility; we shall be very happy.

st TraAy e ¢ AW Wt g
Fwgy ¥ gy £ F-A9E W W
HRA1E H Y iy Sr-enfEaae
AT FreaT o fagA a=i & fang g9¢
T @I | g9 97 s1g T fom wrgz &1
W® &1 afF7 7g @7 7T agy A g
fis &t $17 F9, a7 gW HO¥ A FIAXY
W FAIW g, I FAG w1 R | A A,
fagen, ewifaar &1 a8 &1 T feam
#R wET w1 1 gw AvT §, W
g ga fradw & Qaw aiT weerET
® aareq F4 & fag gwd &7 ) Afew
wefY wEEw garH gam Ad AL R

#Ar #grEm w1 gAar A § fA
fraza fear mar, sy www &en,
afeT ag 7€ a7 S AR AT T
aREdige I & fao fraew fear, afew
7g gt Wt agf 77 | ¥ 19 49T F g7WAR
war 41 | A7 sfgwfat T e afE
qRTATT AFA &7 UF W FTH TEN gar
g1 war wgRy #v Afeeer & aEgR
WSZTHIT agar @1 @1 & | AT WG
gy 3 fF wezracgnrey @ SR gw W
7é a1g3 §, FfeT I qAFE FEIAT
T @I 1 § oF 3 IIEIN [T AFAT
4l

ﬁQo'ﬂoﬂﬂ'i: T qar ﬂ'ﬁ‘m*}
N a9 grg A onar SgA €7 ¥ €%
VT I FT |

st TRTEAT ENY ¢ gW SET El-
aTYaT Ea § 1 AfFwa awaT, A mag
7§ WA ager W, wgd § feagA
ard 1 gw wga & 5w & frw e
981 ®19 &%, AT W L, g &F
AT aeq ¥ qg ST AGI

goer # few ag & 29 a7 fedm
X, ®IGAT O FET FT AT A
waar ®), T8 a § § oF fagdt ag
wrger
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[ TrRTRATT Aredt |

“Coal Area Superintendent, Eastern Rail-
way, Dhanbad.

SUBJECT : Y/S wagons are loaded with theft
coal having been stolen from the
transhipment wagons by ths repre-
sentatives of Messrs. K. L. Matalia_ "

qg FIRIT R |

warafa witey : ot §© frard o o
a1 8, § AT vFAGK AF FIAT MIAT
g 1 wfea s adg ager vdT anat By
qg fafases & 47 w7 feasw &7, @1
SATET AFT FIOT | T HAX SATAFAR
#MT IBAT & ABEA § 7rI@ & AT AY
uF gEafErg f5 ewTsrafea v
A1 HT g 914, T AT VT FYaAT )
ax 19 7 foaw &1 fagr @) & 9wt oan-
dq afl son g AT gy ol a=er
agre

=t vETEAre wrest ¢ @y gl faeah
fag garerry?

wwmafa wgag : vz difam )

SHRIB.K. DASCHOWDHURY (Cooch-
Behar) : On a point of Order, Sir. It is not
clear to me and many other members as to
what is wrong in reading out a letter to sub-
stantiate the point that tbe hon. member 1s
making. He is pointing out how thefis are
being committed.

MR. CHATIRMAN : He is not rcading
it in support of what he said. He is raising
another matter and reading that letter.

st TIRTIATC Wt ot W 97 faan
§ o qrr 97 &% afm

wwrafa iy : ofio | A W I
¥ gt § aY g <ifm
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»ft TraTAATT mey

“With due respect, 1 beg to report agai-
nst the above said representative that so
many Y/S wagons have been loaded
with theft coal having been stolen from
the transhipment wagons for which
coal of 29 transhippad wagons have
become short and the under-loaded
wagons are not being passed since a long
time. Hence 1ailways are in great loss

In this connection noted above repre-
sentative many times have been in-
formed for stopping this practice bui
he does not give mind on it. Y. M
and Head Weigh Clerk, KDS hawc
also been informed but is of no
efTect,

Therefore, you are requested to Iook
into the matter personally and take
necessary action in this 1egard at an
carly date.

Yours faithTully,
Sd/Bhola Ram,
Coal Tindal,

W. B. Kusunda "

T A9 w1 dEw ;S fF
fir fo qO% & 407 § MaAT QU AT R

THAMT TA0AT AT |

g axg ¥ & oF e SEgm
ag fezd @y w1 | afewfa) & 796
¥ JTEHA 9T 2 FATT ¥GAT OF F@ET T
@< 2 awar § wfew ) are afemrfoa
¥ frer ®T 2 wTe 25 g tgEr An
fet X wwas & ww fioqr & foq
ad & aeardy At @ amar & ¥ A
#YC fFg g ¥ wew § g A9 A
§ o< g agt wgar wgd § fe T
¥ famrs g7 wed ) arer o dATC
¥R are %1 ggam v W qard
T fie arg gARR @Tq wE@w Wi
ghraa vt agd Mfag, srREET T
agin Wifeg | 2l ghaw w9 w
wgr W, qae €o o qage g
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qZATT WA, TEA @A ARG gAww
agawr wft, gat ot qar ad gEa w5
a1 781 Afeq gw i w@ § f5 ag W
qZTIT F{ | @ W AE T AT AT
N7 AT FT eq17 w7 Tofgm o

g8 #17 ¥ oF T faldz s @
fs swrfages & ot gard famr § e
AR & X #, ag, aNAT fawmAgy,
#1779z AT AN wngl & wgt wwt A
qage o dafes § 97 #1 77 ezl
CUE L

a3y feed 19X & AAGT €15 49
07 At @ & | BT & A9 AgA FAT G
&1 3T AT W Q2w S Er R, avg
A A awig AT v fegr s g & @t
T 9 5 99 o1 g € @ifs ens
477 A7 K AT T A0 |

U q1T HI g 15| wAE Y 9%
MR, W gg AT ATy AN F
T ¥ wEw My ¥ wfzargaT G
7 $1E awaT § N 297 q€ aIq A AN
¢ e Fmar argeqr & ag¥ v gfea
merfafran geadt oty § £1§ afawd
§7 qe § at qur g7 AV X qaAde ¥
7 & gwfas quitaq WX wfaa

- TI3H weq & sqeig o § av Agh ?

A0 am qg @ fF war g @A WY
TR f twy ArE ¥ Q) AT s R
T A gy el cgw WA A ¥
T Y et WY aew ¥ oh Rar ¥ 8,
f.tma % & fag o area a@ & fag
DRI e vy ? wAe g AW
R A % s wrpmr fe war ag
T et § v Y ? ag wowe ¥
(VTS ey w & av Ay ?

T weli & ave & gw wtr o Fedw
T} qR g e for e W
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& 7 Jorar § T wIew HT FeRAw ®
I IT & AT A wv ideq ¥ agt ad
ot fre w3 e & arfe g 9y wad
fF oy wogd & wanei & sfx gwadt
&Y § ST IT ¥ WA FIAT AR § o

wamfa wgem: oF o § g
sgan ¢ s fode &1 M 91 21 T
AT AT FART HSWT 1T |

st T et ;- wuefa winy,
a0 ®E mer @ AN aHE T aa
FAVIT QT & |

SHRI A, P, SHARMA (Buxar): Mr.
Chairman, Sir, when the Railway Minister
came before this august House with the bud-
get proposals, | supported them on the ground
that it was based on a serious business pro-
position. | also gave my reasons for the sup-
port, namely, when he said that he will not
go in for borrowing this year. I am one of
those who sincerely feel that the Indian rail-
ways are one of the best managed and best-
run railways in the world. Recently, I atten-
ded the International Labour Conference
and there also [ had no hesitation to express
this view, because I hnow what was the
condition of the Indian railways when the
country was partitioned and what is the posi-
tion of the Indian railways during the last 25
years. But, a1 the same time, I feel a hutle
bit reluctant to express the same opinion
when 1 am speaking today, not because there
is serious deterioration in working of the
railways but because there is a gap between
the promise and the performance of the
Railway Ministry.

I will be mentioning only one point to
substantiate this, and that is the provision of
a direct train between Patna and Dhanbad.
This has become a debatable point and it is
a \ery serious grievance of the people of
Bihar. On two succcessive occasions, once in
this House and once in the other Houss, the
Railway Minister gave an assurance that
this service will be started. The assurance in
this House was that it will be introduced
from 1st April, 1972 and the date given in
the other House was 26th January, 1972
1 know that even afrangements were made
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for the running of that direct train. As you
know, Patna is the capital of Bihar and the
importance of Dhanbad cannot be minimised
because it is the industrial capital of that
area. All the arrangements were made and
the General Manager of the Eastern Railway
announced that the direct train would be
started, 1 do not know what is the reason for
its cancellation or postponement.

SHRI K. HANUMANTHAIYA : The
reason is the fourteen days conflict

SHRI A. P SHARMA : Now the Mini-
ster says that the reason was the fourtcen
days® war, But this was scheduled to start
from the Ist of May, for wluch all the arra-
ngements were made. 1 would ke my state-
ment to be contradicted on facts. I can pro-
duce all the facts to show that it was sche-
duled to start on the Ist of May. All of a
sudden, it was postponed. 1 do not want to
charge the Railway Mnister with a breach
of the assurance given to both Houses of
Parliament, But I would request him in all
humility to meet this dire necessity of the
people of that area, which was agreed to by
the railway administration after careful consi-
deration of all aspects. Therefore, I say, on
this occasion, we feel very much sore about
it. Unlike my hon. friend, Shri Ram Avtar
Shastri, who made out so many points, I am
not going to make out so many points but
I will be contented by making two or three
points which I have got to mention in this
House,

This morning, a very important question
was answered by the hon. Labour Minister
and that is regarding the payment of mini-
mum bonus to the workers in this country.
As you know, we have the Bonus Act and,
under that Act, everybody in this country
who is classified as a worker is paid the
bonus, but not the railway workers, not the
workers of defence installations, mot the
workers of other Government undertakings
which are of commercial nature. Therfore, I
would like to say with all seriousness and
appeal to the Railway Minister to consider
this question because this qucstion of payment
of minimum bonus at least to the railway
workers is going to assume a very serious
form in this country. It will not be proper
for the Government to say that the minimum
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bonus in the case of other workers should be
raised from 4 per cent to 8-1/3 per cent
and, when the question comes for the Gover-
nment to pay the bonus to their workers,
the Government will say that these workers
will be denied the payment of bonus. There-
fore, 1 would request the Railway Minister
to consider this question seriously because
this is going to be a very serious problem.

Then, my hoa. friend, the Deputy Mini-
ster of Railways has cent a note to me and,
in that note, he has explained the position as
to why it is not possible or it is not necessary
to set up the Railway Service Commission’s
headquarters at Danapur. 1 can produce all
the notes from the Railway Ministry sent to
me from time to time on this subject. I do
not find that there 1s any difference n the
various notes. It is the same reason, the same
argument and the same attitude that it is not
possible for the Railway Ministry to concede
to this demand of the people of that area. I
would request the Railway Minister to recon-
sider this matter

It is not that we make a demand in this
House just for the sake or making a demand.
Generally, the people feel that the Members
of Parliament or the trade union leaders have
become habituated to make demands for the
sake of making demands. But that is not the
point. It is a seriousdemand, a serious requi-
rement, of the people of that area. [ do not
want to go into details now. T hope, he will
reconsider this question.

My hon. friend, Shri Ram Avtar Shastri
was just now speaking on the question of
break in service of the railway employees. [
am one of those who have been working for
the cause of the railway employees for the
last 27 years and 1 have always upheld their
cause,

SHRI K. HANUMANTHAIYA : Without
any break in service 7

SHRI A. P. FHARMA : That is correct.
I am maintaining the same track; I have not
changed ‘my track also. 1 am always in fav-
our of meeting the demand of the workers
and I always work for it. But, at the same
time, if they indulge in illegal activity or un-
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called for activity, I am onc of those who
ceven if I lose popularity, will not care to
support such things. All the same, to err is
human. People do commit mistakes at times.
But for one mistake, one should not continue
to suffer throughout one’s life. Therefore, the
National Federation of Railwaymen have not
only taken up the question of condonation
of break in service in Barauni for which my
hon. friend, Shri Ram Avtar Shastri, spoke,
but my Federation has taken up the question
of condonation of break in service of the
railway employees at different places, at diff-
erent times. I hope. the Railway Muinister
will consider this question and co.e toa
conclusion as to what to do in this matter.

1625 hrs.
[Suri R, D. Buasuiie in the Charr]

I want to tell my hon. friend, Shri Ram
Avatar Shastri, that, on this occasion, when
he talks about coniuption in the railways, |
hold a particular view in this regard. Pcople
always talk about corruption amongst rail-
way employees or in the railways. Cuan any-
body say that corruption is prevalent only
in Railways and nowhere in the country? On
this point there have been many discussions
and many differences of opinion. 1 do not say
that because there is corruption in other
places, if there is corruption in Railways it
should not be removed. But | have never
seen in my life —at least I have not seen
anywhere in the world —that a Minister who
is the head of the Ministry goes on telling
that there is corruption, there is damage,
there is theft, and invite Mr. Ramavatar
Shastri, invite Mr. A, P. Sharma and othezs,
to remove corruption, to minimise the
damage, to minimise thefts. 1 have never
seen such a thing happening anywhere. |
wanted to make a point., | interrupted
Shri Ramavatar Shastri at that time, Let us
join together and remove the corruption. He
wants the Railway Minister to come to  his
meeting. That is a very important point
which I wanted to emphasize, (lnterruption)
He wanis to invite the Railway Minister for
his mesting because that union is not recog-
nised. He wants to make a show before the
public that the Minister is at his back and
call—‘wherever I call the Minister, he has
to come; otherwise, 1 will condemn him.'
(Imterruption)

MR. CHAIRMAN : The Minister is
quite powerful enough to defend himself,

SHRI A. P. SHARMA : 1 am pot de-
fending the Minister, 1 am saying how this
Minister or these Ministers in the Govern-
ment yield to threats, yield to intimidation,
how our friends try to show their influence.
Let Mr. Ramavatar Shasiri or any other
friend join hands with me and Iet us ght
together to remove corruption. But why
should the Minister be invited to go there ?
That is not the way of doing things. (Jater-
ruption) That is because they are not recog-
nised; they do not fulfil the conditions for
recognition; because they are a categorical
organisation; because they are splinter group;
they have no following of workers. There-
fore, they want to bring the Minister to
show to the people thalt they possess the
necessary strength. 1 do not agree with this
kind of intimidation, this kind of method of
working in trade upion. ‘The Minister is not
going to build the trade union. It is the
workers and their representatives who have
to build the trade union,, (Interruption) and
they will remove corruption or deficiency or
inefliciency among the workers. Therefore,
1 want to caution the Minister that he
should not fall into this kind of trap. He
shouid not yicld to this kind of threats.

In the end, T would like to appeal to
the Railway Munister and the Ministry to
consider all thosc cascs where the workers
have suffered so much, whether it is Barauni
or Dhanbad or other places. Let us take an
overall decision; let us have a package deal,
regarding all thesc problems, whether it is
project allowance or break in service then
they can be solved; otherwise, piecemeal
solution of the problems will not maintain
peace in Railways.

With these words, I want to support the
Demands; in spite of all these observations,
I support the Demands, so that the Demands
are passed and the workers get their share.

(Interruption)

SHRI RAMAVATAR SHASTRI: We
are ready to face the challenge. Take a
secret poll and decide the representative
character of the union.

At wrEoe WE (Trage) ¢
gwrafe wEEd, Ty o7 wtf & el
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|5 seAre o)

9 757 ¥ I @) W g1 oaviy AR fym
& fawror ga %1 gfcfeafa s veaa favan
fog @i & IAA F 9T ®1 Y F@
a7 1 AR ETHA S dRU AN HTH
AT F AR F oWmA YW w9
FFqwNad dt | ny @ W@ GY
fomw 3@ ¥ oF FR AR AR TF
9g=aT, wEY TSI FATg @ A Afw
waeqr & fwfor & fog & w ga @
Iy oy afd § gfavar—ed SEw ¥
I e &1 fanto @ gw fea
ZEU 9% FIA Fo7 97 wiig 1 faaAv
st @l § SAFT agT 9w & fag
ITNE ¥ ATWE a% wear sy fF
wedgen ¥ WHITET 9% &N AW awd
2 freg 97 & ¥ 5, A ¥ Y
1€ A1 7MW ¥ FeANT FAHG AH
ot fawra giar sifgg a1 ag, Wi F g
FEAT %A &, TEY gAT B g @y
i@ & ¥ @17 9 v—ga, @qi7
&Y ghrar | ¥ Y g7 A ST X grw
FTETR

wgt a% g &7 g9 @, }|W@ 6T
fawram g & qog ¥ g &1 9 IO
feear &, AT faar 7 rg-Fwii w1 ST
firar, srvg qgdr faarasie & eT W4T 91
frg o 25 are §) @, FEAR A G
feadt wfewr & gw we §, &< AT agt
9T g B1 & aN o 47 feaare & guer
gard feg o Aa g & wx oY Far
ag=ry & gfez ¥ faw g7 afr ¥ qsmele
¥ eq &7 EAT FA97 AEC qr @ Ay
% ot 3w At § 1 org ¥ sragT AR
%1 §9 w17 a1 § freg qemwE & ey
aex w1 w1, A fE ow gy W g,
25 gver 7 ot Ay gar 1 afx gw aron-
w7 fawre $7 ¥ & 25 ot ¥ swada

g @ o
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g 9913 1962 & 7 %1 gwen gar
AT gATY qar wor 6 www 0w dfafey
1T 7 7141 § | AW WY AR aen fAw
& & a1 | fiw ¥ g« garuw fag daen
aw dar ganm fomwr swg ¥ g wE
gfaad sreg 1 aman feg @ oF §
AL o1 | FIEIL g9 9 v 9y
agl I A wred &1, mEAw g, faadr
Ted] gH AW STafAwar A &7 4R
a1 ar<81 @ faeg ag @ gear g
SET A YAUT , AT § | 2w w
A afg ¥ A gfee 7w w@ A
gt am faang AN &1 AW F IR AT
e FaXgr g el im & A9 wr
At fger & ag wedw &, W@ v
afewr ¥ g | 9F W AT AT IWLH
T | g wwT & geen wr gfe ¥
forqar og smavgw & saAT &Y S H F
Fgr A & A 7 Al XF S0 g
aer awdr § 1 e gfe & @ W oo
yifas saegea fear§ dar § sad WY
FT 0% AX T AT TF T3T IIT FTOT § )
wrgt srgl a¥ aredsr &Y glaar § wgt 9%
I wE & | @ afx oF qiEg adE
¥ gW H9AT e FAIY AT AHA & aHY
¥ | AR A q AAT AGr I ATE | WEY
ara-agler §-29 sfem @A @ 7€, w@
ggA 7zt Wy g 7€ a7 & 32 gfenw
afsgen Tad g o€ | foeg wdtal & W
WA & A% AT CF 21G eI wQ fw
gay 2w XA OF AP 25 e &
qg g1 war 1+ A Feme ¥ 3 gErC
0T woqr @y firar § feg oo e &
Q& A9 7g7 47, gueaAr wy A N WA
¢y fear ot aqfg w1 osq wr e
g #eEl AEIRT TF &1 WY 1w 4
fe dTqT qERMIg o §, OE 'R W
gfec ¥ gawt dard §f ) §, g HemT
FRTME T H@TT T AT Aty F4R
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qu-xae & s o qgt ¥ AT N
arEd & frg WY e AR ) TR I
S § §Y IaFT CFEATIEOT § AT
fireg ag agt a% TfF S qg waTT 7
SET WETT ¥ HTAT AT T T T4
afies agt Az @ | o 7wy agt s
& 39 ga afr § 7 oy & o agt ¢
syeqr TEr i@ g Hvgr g fw
fasre &1 gfer ¥ st grar wfgo ar Aw
#E @Y F e Ay faar ) W A
WY €7 TE g AT AT | YA gl
¢ f& Tt agienr 7 9 A7 Y HFE
&7 & arearaq W1 a&< fam ¢ 5 oam
qF §7 & W 97 7 OF g a9 {0, are
s q4eir 1 A F oF geq fwar qr 1 A&
wgrEa A arearad fzar ar & every thing
has been ncluded in perspective plan. 3§
qaitfaza cata 7 AW 1 graw A wqfe
1Y &7 31T g9 varT § 1

fradt agea 7Y arw @ gl @
waar ®r gfrar & fa §, o s A
gfaer & faxr afz gn g F70 gy A
WET FT a7 | qa § A AT AZAA,
oY ggwedar and &, oF ar o= g @,
o ag ag {6 & 3% awg o7 q@7
21 %@ & afY qar wwar § fe afz gad
a frar s 1§ N @ wifgd a1 &1
qwdT & 1 & oo wgwa § qaar § W
¥ wif ¥ ¥ F0 sW § IR w0
fF srafyqamm d¥eaT, o ogw e
|97 9T AEF TFHAT 9Y, A FA gAG W
B wdfr § 1 g mw §iF, W)
¥z qdw el ), it d¥eaT mE
41, AIDA ATEET Y qIg Y | qfeT AA
%W ag WY q90 T qfWEr & | Ay ®w
we flar A gragmm v A &
aE ofrw @t wifgh @ & qwelt

feereia wr ogt aw e § s

TRTAATT Qe ot wo d, ag quat H
W W duk o Qw § 1 W OE

0 7z & f& wa mfeqt ardl ¥
gifeiiz & fad st wdt § it fat
g & oafk Bw M H o Aw Q@
gifaeHz o1 qar & adr arar | gw-
/T S a¥ qrel § o7 mfrat @ @A
& ¥t 9 ¥ Nfat g § 1 gt N
TE w2y ¢ f& gef a3 91 FgArad
F{ZAT | 912 9T Y, g4 &1, gieA @),
&€ WY w1mEr 7 @0EAT | 0% g A
agt a% 70 4 fF waer o fae S
& T8 71 3 Frg WY frer 1 @Y AmAw
FIFTT FT AACT AT FT AT g AT &
fo gar & 7 qgr gar welt 6 gwa &
faa & &1 o7 w9y wfgg ? A @
& ¥ g1 wafag wsdig wfa €
gfsz & g9 %1 3© FTar g3an |

U w41 A § gy n@ A fear arfE
8 ¥ feat Nifiat g, fwad &vr qwe
T, A1 FAX KT T A0 1 1970,
1971 # fearft snfraf gd | ot gwe faan
a7 ez gar & arfal &1 den @@
TR, WL FIA A} FogAr q@q@ &
A Wt g, I Gemagt g AR
#7g FAACCAT F7 WY =T AL FIA A
i 1 fom A & guen & fag T
7ar § ¥ @@ Wfa) ¥ afenfag @3 2
gua 2 & swanfeal @ gear W W@
T g, A g Rt g @ w
gear & fod <ar orar §, €Y v qa
AN A ¥ gy @ @ fewia agm
g0 | gafed AfEl 1 57§ 70w &
wia g ACE AT QA afed
A Y@ AN @RI
forg ¥ 80 Sfma Nfeat wa G sdsd
arel & =T ¥ aga a@) wen F Afeat
X g AEA 0

gudt arw g § f @ «fal 6
F9g ¥ WX Y A JINA §AT q¥AT §
qg Wt At v agar §, v A
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HIT qg AT FIATE FIZHT 9T AT § |
W & feog & a7 w1 ag fear o
¢ & 3@ #Y gfr &7 &7 faw £ &y
-4l

Ggax Ifes & W] AW A&
giar, afer pEazfes F Qar &1 S
Wt wfgt A st § o gafed et
g fe s 1 @ar § fs gar ww
gifma Ay qd=ar | gafad a7 sqAy w1
WyFF AL, A v & ww
AT wEAr qgar g 1 gafaR 3 fawr
FY @rwar Iy fs wa =fe w1 "
WY wwr gfemar , f6T oY g & &
Y 3rqAT 7T o & P Frew o § fe
RN ®1 W T gro gfaa ad ag=ar
afz 3T 1 qg sgwa @ I17 5 Sawr
o grfag gd=ar ¢ oY ag WA 1 @
Y |

g ag araqAr § e s faaar
g1 K7 faar wrw gaAr €1 srser &)
T W & AT A gy o g, afew
7% & Y9x & @Y aTT |wAT g Zwl
R A@ I A ¥ F ) grfr 0w wR @
A AT AT FA AT Y | AT
werd wgl g § A1 Y AT | W
30§ qw A9 &7 AT A7 qrawas §,
AW adt sifeat st atca & fare
dar grm fe gasT  wre gifea g )
¥ & g W Aft ot § ey afx
g9 1% FT g% AT I §7 AT 91T v
& ag w9 & wEm

frad qra gg & & wrdig A= o
oW 3T AeAT ¥ Y I 11 g A
fear av o €1 foqe adf & X §,
gad 19 ¥\ frae @<l gy a9 mar
qg

41 ag vt fryeradt O w9t gfe ¥
FgA W femr a1, gEk oy # A
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uF ge fear a1 ff 9% ST I gar
& a1 7y ¥ Sa¥ qar wwar § f®
fegaesl %% & #F1r aw gar 3
tafog & gamar § fooag ot ogw
HEAGNT §, TEHT AT AW ARr wWw
X &7 HIqwEHaT § |

T wfe & wmr 77 Fmar
zafan arfert ) gfaard 24 & G4m0 &
TF A1 AT FFAT 9gAr 1 o4 ¢ -
gt ngagw ge g T 1 gIET ar
FAGAT aF Jrar & 47 | @ A TTHUTAY
vagdq aft dta afr &, a§ aw wfg &
ar =AY R, feeg # s gfaar 3R
T[Ty FEr 97 A AL a9 & gifaqy v
gfam 37 &1 17 % o, faq 97 sy
W 9ga 8 &7 @malT 99 § & 1w
|91 # 97 F anar g ady whasrar g
f& g ¥ qurd a7 WMo _Ar gE
S nFRSE AE A 17 | qq ¥ 9g
gw g ¢ fe ger & qtwane fe-owe oty
nar-nedras mieat T W &
gt ¥ wiare i ge faet & g mad
Y} afr [ Y, q¥ FATH ATAT CHR-
Sq 841 gt warE ot 7y Ay agwaArg
o1 @' ¢ TwEaE® fag awrf ¥ azr dfew
war &1 &% wad fag Wt &€ arx Al
Mg fraaf Fowas & fgg M@
71§ g, afes ag warf am, feg

gAY wtdi & g fe-waw el wedt

1 g et § fe feww ol qewe-
wiz mfeat a+f, az aw @ fr ww
AT WA A | qg gH Age A &)
Frea ¥ o ww & mfagt e gl
frareT arfgr o ot a0 & i o
sqrar & saver gfaerd &% & s aA
faar wrg

FETY SHMfeE) & A ¥ g ogqrar
wgA Y e A B, Py TR & e
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W FgAT A4 F ATY 2979 AR G-
q2g §re a% w1q 5@ § Ffex 3 aui-
¥z agY aavgr omar § ) Gt AT 9T &7
qE( AGHTT I AT qag ¥ vav g 7 QA
feafa 7 & anfar  sa% Aa & wEAw
¢ e g a3 & arg oY gF
¥ wHImA & aFqeid AE |4 AT YW
ot gfaary gex AT swafar w
fracht & ¥ gawr adY et @ 1 59 A
o} Hefl #grag e €

aunfa a3 : 3g ga=ar £§ o
T H ITAT T G

st waeraT wist . # gAfao ag
wRWwifFE ¥ AN N F owwEt &
wrfeat Aiw ana & a1F 7 , 94T Avg
& A’ wgwn &1 3w 577 wrgfer & A
TRET A AR W AT 1 W TR F
19 W AT F@TE |

SHRI K. NARAYANA RAO (Bobbih) :
t have to make a fcw proposals for the con-
sideration of the Railway Ministry. So, I do
not want to enter into other details, but I
shall confine mysell to a few suggestions
which the hon. Minister may consider seriou-
sly.

Since the capital of Andhra Pradesh is
situated at Hyderabad, many people are
finding it extremely difficult to reach the
capital expeditiously because there are not
many fast-moving trains to reach Hyderabad.
1, therefore, request specifically that the
present Golconda Express connecting Hydera-
bad and Vijayawada may be extended on
one side towards Ichchapuram and on the
other to Gudur.

Similarly, the people of Andhra Pradesh
are finding it extremely difficult 1o reach
Bombay, because there is no fast-moving
train between Sccunderadad and Bombay. I,
therefore, request that a mail service be
introduced between the two constal towns of
Visakhapatnam and Bombay via Secundera-
bad.

The DVK Railway largely caters for the
carriage of iron ore. 1 request that the DVK

railway line may be connected with Visakha-
patnam through Kazipettah as this will con-
siderably reduce the milage of travel between
Calcutta and Hydarabed and it will also
reduce the trafiic bottle-neck on the main
ling between Howrah and Madras.

These were the few suggestions that I
wanted to make, and | hope and trust that
the hon. Minister will kindly consider them
and see that justice is done.

SHRI MANORANJAN HAZRA (Aram-
bagh) : While the Prime Minister is going
to celebrate the bi-centenary of India’s great
son, Raja Ram Mohan Roy it is very pain-
ful for me to point out that the birth place of
this great son is going without a railway line.
Of course, it is within my constituency, aod
1 must look to the inteiest of the people of
my constituency, and, therefore, I would
request the hon, Minister to look into the
matter,

Secondiy, it is high time the authorities
took up the question of the grievances of
the employees who have been working in
the railways As regards casual labour, after
the completion of a scheme, they are being
retrenched everywhere, in the Eastern, South
Eastern and Northern Railways. Thirdly,
1 would request the hon, Minister to make
an end of the practice of the break in service
rule.

Fourthly, 1 want to give some informat-
jon to the hon. Minister In the DSK office
situated in the Garden Reach arca of the
South Eastern Railway, there was an honest
officer by nume Shri Sudhir Kumar Guha
Majumdar who retired on 13th May last,
but it is strange that all the ducs to which
he is entitled to get have been withheld on
the plea that some irregularities have taken
place in respect of his work. He has served
the DSK office for the last 30 years without
any complaint being instituted against him,
but after his retirement when he has come
out of the office with honour and dignity
and who was loved by all at that time, his
dues have been withheld. This is nothing
but penalisiog him and his childien, Due to
this ill-treatment he attempted to commit
suicide. He is a fricnd of mine. Having been
informed about him, 1 sir-dashed to Calcutta
and went to his house, He has been remo-
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ved to bospital and probably he will regain
consciousness. This kind of thing is going on
everywherc. I would request the hon, Mini-
ster to look into it.

Fifthly I would urge upon the Minister
one thing. The DEN office at Malda is going
to be shifted to Katihar, Nearly 500 people
will be affected. I would ask the hon. Mini-
ster lo kindly take note of the hardship that
will be caused to them and remove it.

SHRI R. N, BARMAN (Balurghat) : Sir,
1 rise to support the demands for grants
relating to Railway Budget for the year
1972.73.

While taking part in the discussion on
Railway Appropriation Bill. I should like to
draw the attention of the Hon’ble Minister
in-charge of Railways to one important aspect
for which [ am trying since my cntry into
this august House.

The area comprising my constiluency is
the most backward area in the State of
West Bengal, and ft is known as West
Dinajpur District. This District is 325 KM
in length from one cnd to another, but the
Railway line through this District covers
only 32 Km and that too is not linked with
the line which runs through Calcutta.

The demand for establishing a railway
line in this District which felt the brunt of
Partition in many ways is a very old one,
Many former Raillway Ministers including the
late Prime Minister, Shri Lal  Bahadur
Shastri visited this area and assured the
Jocal people that the District will be conne-
cted with the main railway line. This promise
was made at Balurghat headyuarters of the
District. Shri Jagjivan Ram, when he was
the Railway Mimster, also went there and
met the people of Balurghat, the District
Headquarters and assured them about provid-
ing the railway connection. Subsequently, a
survey was conducted in 1949, Sir I am
sorry to point out that inspite of all these
promises uénd assurances, nothing positive
has been made so far in this direction.

Sir, if one considers it and makes an
abjective and pragmatic approach to the
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problem, one will see that this District has
no proper line of commurication worth
mentioning. It has a lengthy border running
along Bangla Desh and its strategic impor-
tance was appreciated during the recent
Indo Pak war. West Dinajpur is know as the
granary of North Bengal. Since the days of
partition a heavy concentration of migrants
from the then Pakistan havé doubled the
population of this Disirict. Recently the dis-
trict has been declared as a backward area
and is entitled to have financial help for
establishing industries under the Central
Government Schemes.

In view of these facts nobody would
deny the utter nccessity of o railway line
connecting the district  headguarters  and
other parts of this district to the State Head-
quarters. It is feasible if a railway linc is
constructed from Maldah to Balurghat via
Gazol. 1 may suggest that the line mdy
further be extended to Hili to hink up with
Bangla Desh, 1 stress that a Broadguage
Railway line should be constructed without
any further delay. Not one, but all the
Railway Ministers have felt the necessity of it.
A former Deputy Chief Minister of West
Bengal urged upon Central Government to
do the same. A representation to that elfect
was also made to Prime Minister, Smi, Indira
Gandhi by a deputation, when She addre-
ssed 4 Public Meeling at Bulurghat during
last election,

Sir 1 am sorry to say that the Govern-
ment is not responding in the expected way.
In a reply to my letter recently; the Railway
Minister has informed me that an up-to-date
survey is necessary and some amount for
this survey has been allocated in the current
Budget. But that is not all. When the sur-
vey is going to take place, I would like to
have a categorical reply. How much time it
will take to complete it 7 Whben the Govern-
ment will make up his mind 7 I want a clear-
cut answer for all these things from the
Hon'ble Minister. 23 years have passed
since the survey conducted in 1949 and no
fruitful results have emerged so far, Sir, 1
demand that no further time should be
wasted in this connection. Let the task be
completed immediately. What is the bitch to
include it in the 4th Five Year Plan. Why
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not all preliminary things be completed with=
out further delay.

Sir, I want to mention one more point.
That is about wagons and their movements.
Only the other day, we discussed about
power crisis. We all know, how due to
shortage of coal supply power stations be-
came useless. There is no dearth of coal.
In my own State, huge coal stock bus been
piled up near pit holes, Duc to paucity of
wagons it cannot be moved with the result it
is posing serious problems to all concerned.

Same is the case with Bihar and accor-
ding to the Chief Mimster of Bihar, wagon
problem is causing serious concein. 1 do not
want to go in details. [ want to point out
that there is lack of planning and co-ordina-
tion in the Ministrics. The Minister himself
had admitted that there is no dearth of
wagon--then Sir, why this crisis exists; why
speedy movement of wagon is not possible,
what prevents the Railway Authotities to put
an cnd to this unbearable situation ?

Sir, [ can tell the Minister, whatever may
be his explanations, if he docs not get rid of
this wagon c¢risis, the whole industry will
collupse. I hope, he will realise it and rise
to the occasion and solve this problem
inmmcdiately,

*SHRI M. M. JOSEPH (Peermade) : Mr.
Chairman, Sir, the biggest railway system in
Asia is in India. The Central Government and
millions of our people are proud of it. When
you take into consideration the needs of our
country it is doubtful whether compared to
other countries our railway system is in the
fore front. Our railway system is very much
interlinked with the development of agri-
culture and industry. In the last 25 years
our country has made (remendous progress
in the field ofagriculture and industry. [
charge that corresponding development has
not been made in the railway system of this
country, To import the raw materials required
for agricultural and industrial development
and also to export agricultural and industrial
products a lot of progress has to be made in
the wagon supply position of this country.
As a member of the Consultative Committee,
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Sir, 1 have received a number of representa-
uons from the people, but | would like to
bring only a few of them to the notice of
the hon. Minister on this occasion.

Molasses required for the distlaries in
Keralu is got from Andhra and Madras. It
18 true that very recently, some iwo months
back a situation emerged where the distillaries
of Kerala had to be closed down for want of
molasses. Another thing is, Kerala is a State
which abounds in forest wealth. There are
many saw mills and umber industries in that
State. Because those mills and factories in
south Kerala did not get the required raw
materials and also the facilities to export
their finished products they had to close
down. Similarly, 1n central Kerala, especially
in Chalakkudi and other places, tile factories
had 10 be closed down because wagons were
not available in time for export of finished
products and import of raw materials. Even
though as a member of the Consultative
Commuttee | had brought this matter to the
notice of the hon. Minister but also to the
Divisional Manager in nothing has been
done to remedy the situation,

Sir, | cannot 1efiain from saying a few
words about passenget amenities. For the
passengers from Delhi to Kerala there is
only one Cochin-compuitment daily provided
by the railways. Even m that compartment
half the seats are reserved lor passengers
going to places noith of Madras. For the
Keralites who aie working m the copital
of India, whenever they want to go to their
pative place on leave it is a fact that they
will get rallway resenvation only after their
leave has expired. Today, Sir, the position is
that even after waitmg day and night for
twenty consccutive days a man who wants to
go to Kerala does not get any teservation.
1 will tell my own personal experience. For
a fiiend of mine 1 tried to get a ticket by a
train leaving Delhi to Cechin on or before
the 28th of this month. I tried in the Parli-
ament House booking office as well as in the
New Delhi Railway Station, but 1 was told
that no reservation was available till the
28th. That same friend when he paid some
money 1o the travel ugents got reservation
for the 25th. This is the tragedy. Arrange-
ment should be made to attach at least two

* The original speech was delivered in Malayalam.
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direct compartments to Cochin with all the
trains going to the south.

17 hrs.

In the new Railway Report mention has
been made about some new lines. When I
talk of railway lines 1 have to mention
painfully certain things. For a very long
time the people of Kerala have been
demanding one or two more railway lines.
They have sent representations with the sign-
atures of lakhs of people. They have also
represented through their elected representa-
tives. 1 myself submitted a representation to
the Railway Minister. The high ranges in
Kerala produce the maximum amount of
cush crops which carn 40 per cent of the
forcign cxchange for India. Recently a new
district by the name Idikki has been formed
taking into account the importance of this
arca. I submitted 2 memorandum to the
Raillway Minister rcquesting him to lay a
railway line through this area. | was surpri-
sed to receive a prompt reply. On verification
I rcalised that therc was a reason for such a
prompt reply. In the report it is mentioned
that 28,000 compensation cases are pending
for disposal and two lakh representations are
pending where the parties have complamned
that they had beed over-charged | was com-
plaining that the officers of the Railway
Department were showing indifference and
neglect of duty and that was why I got a
prompt reply. What was the reply ? The
reply was that because the area is situated
at a high altitude the railway line even if
constructed will not de economical. I was
thinking whether Simla, Ootacamund and
Nilgiris are plain areas and therefore no
difficulty was felt in having railway lines
there.

Sir, two more railway lines are an urgent
necessily in Kerala, They are ; from Punalur
via Ranni and Kumali to Madura, and from
Ernakulam through the high ranges to Mad-
ura, The agricultural production and cash
crops in these areas justify these two lines.
Last year, Sir, more thao ten lakhs of people
visited Sabari Mala which is a place of
pilgrimage. This 1» mentioned in the report
of the State Government and also in the
report of the Tourist Department. People
are yearning to see the beautiful Game San-
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ctuary at Thekkad: 1n Kerala. Therefore, Sir,
I request the hon. Minister to take up the
work of these two lines.

Befure I conclude, 1 have to say some-
thing about the workers. Something has been
mentioned in the report about the casual
labourers. People working in the kitchen
cars for eight and ten ycars are still tempor-
ary. People working in raillway centeens for
twelve years have not been made permanent.
In the reporl itis mentioned that people
from casual labourers will be made perma-
nent but newly recruited people are confir-
med and the casual labourers continue as
temporary workers. 1 invile the attention of
the hon. Minister to this matter and request
him to take the necessary action.

SHRI N. SHIVAPPA (Hassan) : Mr.
Chairman, Sir, it 1s very unfotunate that I
have to commence my dehberations on these
demands, or support these demands, with
certain figures which are going to establish
the pathetic condition of the functioning of
the railways, [ am going to quote figures
which are available in the documents supp-
lied by the railways. During the year 1970-
71 the compensation paid for pilferage is
Rs. 5.,15°11,646. The income during the
same year by way of goods transport was
about Rs. 6,00,12,000. If this is the position
why should we run these trains at all ? Why
is the pilferage on such a large scale ? This
is @ very important question which the Mini-
ster will have to answer. People at the helm
of affairs should consider this problem in all
seriousness and find solutions in the inter-
ests of better admimstration. We see a ray
of hope of some good administration, though
not the best administration, because of the
cflorts made by an efficient person like Shri
K. Hanumanthaiya, ably assisted by his
Deputy. With regard to punctuality in the
runoiog of trains, with regard to so maay
other improvements made, we congratulate
them and the country also will congratulate
them. But, at the same time, we seek their
indulgence, a little more effort, to see that
their attention is given to a very concrete
thing of this pature where they can save at
least this pilferage. Can it be possible to have
mesmerism and save all this money or to
avoid this pilferage ? Tt is possible, They
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should give their attention to the fact of
amending article 311 of the Constitution.

Why it should be done is a simple
question. If our Ministers are going to give
their little attention to the Santhanam Com-
mittee Report and to the A. R. C. Report,
something can be done in this regard. The
Railway Minister himself was the Chairman
of the Administrative Reforms Commission.
The Commission has made many recommen-
dations. T would like to quote one of their
recommendations, It says :

“Article 311 was recently sought to be
amended with a view to dispense with
the requi.ements of a second opportunity,
This Cormmittee supported the proposal
and also expressed the view that the
proposed amendment was not adequate
and that in order to ensure speedy action,
Parliament should have the power to
regulate by Law all matters relating to
an enquiry against a Government servant
including the jurisdiction of courts in
relation to such inquiry. We recommend
the addition of another clause to Article
311 in the following teims :

Notwithstanding anything contained in
parts 11, TV and VI of the Constitution,
Parliament may, by law, regulate all
matters relating to such inquiry as is
referred to in clause (2) and action taken
thereafter, including the jurisdiction of
courts in respect of proceeding relating to
such matters.”

Another thing that the A. R. C, recom-
mended is the following :

“We recommend that whare the volume
of work in connection with the depart-
mental enquiries justifies the appointment
of a separate officer for a Department or
agroup of officers or for a region, a sepa-
rate, whole-time officer fully trained for
conducting disciplinary proceedings may
be appointed.”

Then, in their report on Railways, the
A. R. C. made the following recommen-
dations :

(1) “A time limit should be prescribed
for the completion of investigation of
cases by the Special Police Est-

D. G. (Rlys.) 1972-713 314

ablishment and the Central Bureau of
Investigation.

(2) The heads of Departments should
review, every six months in consultation
with the concerned investigating authority,
all such cases, In the course of this
review, where the disposal of a case has
been delayed, bevond three months, the
reasons for such delay should be speci-
fically looked into and decisions should
be taken as to the best method of accel-
crating disposal.”

So, these cover two important things in
cleaning the administration and in avoiding
pilferage and, at the same time, helping the
labour section, the working section. Who are
the persons responsible for pilferage ? On the
one hand, some officers and some of the
sections of officials are at connivance with
other persons who commit such pilferage.
They are also partly or mainly responsible.
There may be certain innocent persons who
may be have-nots or who may be doing it
for the sake of their belly. Then, there is a
particular section of people who want to take
compensation and, at the same time, recover
the articles. Who are they ? They are the big
business people. They will have a transport-
tation of these articles from one side to ano-
ther, They are hand in glove with the
officers.

Now, if you do not pass a stringent law,
if you do not implement a particular system
of law which you have adopted and which
you have accepted, the purpose of your help-
ing the labour section on the speedy disposal
of their cases will not help the administration
and the pilferage will not stop. Thereby,
again, strikes, will be there or some official
will sit on the railway line and the train will
not pass. So, the punctuality may not be
there and so many other disturbances will be
there.

It is a must that the Santhanam Commit-
tee Report and the A. R. C. Report be taken
inco consideration. A constitutional amend-
ment is & must, If that is done and if that is
implemented, I think, this pilferage which is
taking a toll of about Rs. 5-6 crores which
the entire income of goods traffic in this
country will be saved and the public money
will be saved. It will be improved and thay
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improvement has got its own significance. I
am not going to participatc on that particular
subject to-day as my time is very limited,,,
(Interruptions) This is my humble suggestion
to the Railway Minister and I hope he has
got the efficiency and the courage and we
have now the majority and the country has
reposed confidence n us. There is nothing
barbaric to introduce a Bill of the nature I
mentioned and thereby the country will get
the benefit; the labour section will get the
benefit, The administration will be cleaned
and in fact the credit goes to the country and
it will go to the administration and it will go
to the Railways.

1 am comjng to a very unfortunate thing.
Our friend, Mr. Joshi, has touched a little
about this point—conversion of metre gauge
into broad gauge. We are planning our thing

on two important bases on the nation-wide °

basis. Talk off or take-off. About irrigation
with which is very much conccrned the masses
of our country, we are only talking about
linking the Ganges with the kaveri. If we
talk about Railways, we are only talking of
linking by broad guage Cape Comorin with
Kashmir. 1 don't know when this broad
gauge will come and when this Ganges-
Kaveri link will come about. But if concerted
effort is made in these two directions with
sincerity, 1 do hope that morc progress will
made. Consequently, we request the hon
Minister that his efforts should be there at
least and if there are any bottlenecks, why
not the Government or the Railway authori-
ties or the hon Minister come forward and
tell us that this is the bottle-neck and why
not they reveal the real bottlenecks to this
House. If there are real bottle-necks and we
caonot go ahead, we should not give an
assurance to the people.

So far as this Board-guage conversion is
concerned, from south to north there should
be a broad-guage line. Where is it ? Again
from the East Coast to the West Coast only
big cities have got direct connection like
Bombay, Madras, etc. Mangalore port is now
coming up. Our hon Minister, Mr. Hanu-
manthaiys, has visited Mangalore so many
my consfituency times and particularly the
barbour there. There is the Kudramukh iron
ore. It is in the hinterland. So these back-
ward areas are to be improved. Poor unemp-
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loyed people are to be given employment.
Even railways can give a lot of employment.
Backward areas can be improved by the Rail-
ways. How is it that once theyh ave taken up
construction, what is the fun of only having
a road 7 Having constructed a broad gauge
track and having constructed bridges and
tunnels and other things, the funn answer
given is, ‘We are fixing metre gauge." What a
narrow view is this ? I cannot understand this
funny thing. They have constructed a broad
gauge road but they are fixing the rails for
metre gauge without fully using the land. I
do not know.

Right from Madras to Mysore there
should be broad gauge. Once upon a time
during the British regime there was metrc
gauge line from Bangalore to Madras. Sir, in
the whole of the Karnataka area, only
307 km of railway line is there. Compared
to other States, this is very low. It is so un-
fortunate that Mysore people’s politeness
and sobriety have probbly been misused by
all the central agencies and I have to pass
this unfortunate remark on the central
authotity. It is most unfortunate.

SHR1 P, Y. VENKATASUBBAIAH
(Nandyal) : But it has been adequately
compensated now.

SHRI N. SHIVAPPA : But they are not
prepared to fix the rails.

Then there is the Hasan-Mangalore line.
They want to connect the East and West
Coasts. The Kudermukh area gives about
10 million tonnes of iron ore every year and
that has to be exported. We are also export-
ing Rs. 30 crores worth of coffee, and we are
earning foreign exchangs. The question is
how we are to transport it from Chikmagalur,
Shimoga and from the other hinterland
areas. We are also exporting about 20 million
tonnes of macganese and iron ore right up
to the port and that has to be transported
only through this particulsr area, So, the
question is how to connect it with the port.
An additional survey has to be made to
extend the line from Kadur to Chimagalar
and to Sakleshpur so as to link It with che
major line. This is the line which can
develop the southern region of Madras and
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Karnataka. The Mangalore Fertilisers and
other concerns are coming up. The question
of transhipment gain comes up. The only
means to transport all the fertiliser produc-
tion is this particular line, namely the Malnad
line. This is & backward area where only
9 per cent of the people are have's and the
rest 91 per cent are have-nots. It is only this
line which can help us to develop. We seek,
therefore the indulgence of the hon. Minister
and we hope that he will do something very
constructive. He should look into the
pathetic condition of the people. Once they
had chalked out a programme and they were
committed to finishing it by the target datec.
But what is the amount that they have
invested ? They had estimated about Rs. 28
crores about eight years back and the target
was to complete it by 1972. We are aiready
in 1972, and about Rs. 12 crores has been
spent out of the Rs. 28 crores estimate made
about cight years ago. If today a revised
estimate were to be made, it would come to
something like Rs. 35 to 40 crores. So, this
delay is going to cause a loss to the country
and to the State. Whoever may be responsible
for it, it can be only the engineers or officers,
and certainly not the Minister., and they
should be held responsible.

We want to see that these projects
are taken up quickly and completed. There
should also be a speedy complction of the
conversion. What is the conversion cost from
metre gauge to broad gauge ? I think it
would be about Rs. ! lakh rupees. If I am
wrong, I may be corrected.

They are taking coal right from Bihar to
my southern zone. We cannot imagine why
they should take the trouble to transport
coal to the south when we have got plenty of
clectric power available there. I connot under-
stand why in such clircumstances, the trains
in the south should not be electrified. When
there are diesel engine manufacturing centres
in the north, and when there is a lot
of coal available in the north and the trains
can easily move with the help of coal, I do
not know why coal and diesel engines should
not be run there, In the Western Ghat area
and the hill parts, surely a coal engine does
not have enough traction capacity to pull
things up. So, what is the use of run-
ning & coal train there ? Why can we not
employ our considerations of economy there.
1 hope, therofore, the hon. Minister will use

his discretion and see that railway economy
is further strengthened and there is improve-
ment of services in the southern zone.

Very recently it was reported that for
three days, all the goods trains were stopped
in the southern zone, because of shortfall
in the transhipment of coal. 1 do not know
why electrification should not be done in
the southern zone.

I have got some more points to make,

MR. CHAIRMAN : He has taken 15
minutes already, and he should conclude
now.

SHRI N. SHIVAPPA : I am concluding,
Sir. Sincc the hon. Minister of Railways
hails from Mysore, so far as the conversion
is concerned, probably he may be having the
fecling that if he does any conversion in
Mysore, the people from other States may
criticise him and accuse him of partiality to
his own State, Actually, I would submit
that he is not helping my State all. Ths is
my serious charge against him. We, the people
belonging to Mysorc are also part and parcel
of the country. And yet no conversion to
broad gauge has been done in Mysore, and
no improvemrent has been made there. 1 hope
that at least this year there will te a better
improvement in Mysoie and new line suneys
will be made.

SHRI D. N. TIWARY (Gcpalganj) : 1
am not goirg to make tig Cenancs I will
be satisfied with small thirgs done for the
common man by the railways.

In our region, there are many stations
which have low platforms or no platforms.
The result is that when travellers, specially
women and children get down, they fall down
and get hurl. There are many stations like
that, Pahlesaghat, Sitalpur and so on. The
train stops there for two or three minutes
and the passengers in a hurry get down, fall
and get hurt. It will not cost a big amount
to build proper platforms on these stations
of to raise the existing platforms to the
proper height.

The second thing is about improving the
condition of the approach roads to stations.
They are at present in a miserable condition.
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These ronds are the responsibility of this
Ministry. They have to keep them in proper
condition. Passengers may come to the station
on foot or in vehicles. But in the rainy
season, the vehicles cannot get to the station,
So the passengers cannot reach the station.
These roads have not been repaired. This
should be tiken up.

The third point is about holding periodi-
cal meetings of the Consultative Committee.
Many of these problems can be discussed in
the Committee and settled instead of raising
them in the House. During the budget session
there should be two meetings and during a
brief session there should be one meeting.

Wt gem wx wgEw (30) ¢
avTefe AgEY, AT WITAT FT AW § |
worgfa TEY & waw 7 )

MR. CHAIRMAN : The bell is being
rung—Now there is quorum. He may con-
tinue,

SHRI D. N. TIWARY : Fourthly, the
Railway Minister must honour his mises.
Six months ago in this House he assired me
that he would discuss with me about the
Sonepur DS Office. I have reminded him
several times. He has not even collected the
papers to discuss the matter with me. I do
not know when the time will come for me to
discuss it because this is the crying need of
the area. In the whole NER, there is only
one DS office in Bihar. I do not want to cut
the DS office anywhere. But [ think that this
area requires two DS offices, one at Samasti-
pur and the other at Sonepur. The matter was
raised here several times. When Nandaji was
the Minister, he sanctioned the post of an area
officer, but he has got no powers. 1 told the
Minister in this House that the area is
a quite superfluous entity. At least there
should be a Deputy DS office or something
like that opened there so that the people and
the merchant commuuity may take their
grivances to him and have matters rectified.
The hon. Minister has not got time to call
me and talk over this matter, I ask him to
remember his assurance and collect the
papens. For the last six months, no call has
come to me.
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There is a ferry service between Pahlese-
ghat and Mahendru ghat. Three ships were
running. One was repaired ata cost of
Rs. 140 lakhs, I do not know what were the
repairs. Some outside repair was done but
the machinery is the same. It has been
grounded now. The second ship, Jamuna, is
also going to be grounded. So, there is only
one ship and it has to make eight trips
this side and eight trips that side. It cannot
make so many trips. The result is that
damaged ships under repair are pressed into
service. The passengers are to suffer; they
have to remain for four or six hours on the
jettee. The Minister has gone there and scen
it and ordered the repair of the ship. What
did the officers do, I do not know. A ship
repaired at a cost of Rs. 140 lakhs is not
working. This has to be looked into so that

passengers from North Bihar could have
regular connection.
The second matter is ghat to ghat

booking. I know that Bihar Government also
comes in, in this matter. But how much
revenue the railways are loosing ? The pas-
sengers get a ticket from Pahlesaghat to
Begampur paying a fare of Rs. 1°10. Pahlesa-
ghat to Mahendru ghat, the fare is
Rs. 1 75 p. On every ticket the passenger
coming from the ghat to board the steamer,
the railway loses 65 or 70 paise. That comes
to some lakhs in a year. You are losing some
revenue. Even if you are to giv: some com-
pensation to the Bihar Government 10 resort
to ghat to ghat booking, that will be
beneficial to the Railway and passengers.
Apart from losing revenue, you are giving
trouble to passengers. Such passengers who
do not know the trick, they go without ticket
and a penalty of Rs. 10 is levied on them.
Or, they pay something to the ticket collector
and the Railway does not get anything. These
are simple things which could be done; and
the Railways need not incur huge expenditure
for improving these things.

In his Budget speech he has praisch the
services of railweymen I agree with him.
They have done a good job in the last Indo-
Pak war. Then, you should also take into
copnsideration their facilities, Some mailway-
men have been posted in other zones. When
there is some trouble in the family, they do
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not reach their home and their family mem-
bers had to spend time and money if they
want to go their homes, Why not transfer
them to their, zones from where it will
be easier and quicker to reach their homes
in case of irouble or to the zones in which
their houses are or their families reside,
This will give many railwaymen great com-
fort and their family members some solace.
Suppose the father of a railwayman is ill,
and he gelts a wire, he could not 1each home
quickly if he is posted in some other distant
zone; maybe, his father might have expired
before he reaches home or his illness might
have deteriorated. The Railways loses
nothihg and you also (reat him ina good
way and remove his difficulties. This is a
matter on which no expenditur: need be
incrred. By doing this you will be satisifying
the railwaymen. I do not know why this is
not done. Once when Nandaji was minister,
1 toldhim and he agreed that this should be
done. If o man belonging to Bihar 1s pos-
ted at Bombay and if he wants a transfer to
the zone near his place, what is the harm in
transferring him 7 This should be considered.

With these words, 1 support the Demands.
wwrafe wgvay : T ey fag |

Mo wgATTEM qiEg (HIEY) ¢
HIEZ AT AT | wwWafe TEIEa, AEAAT
WY waft wEiEm 9 A WX q¥ AW
& gt g ard wEagr AT @ E)
afes afean 9% & e dow Iz ¥
FAARD J@ graTT J 7T W@ § 1 3AN
W deE ¥ § 1 IAwY WE g e T
2 wifeed sroz §1 9% o Al
gedagmT g Tgr &1 gT Ay« afw-
fagar 3T weewr w7 5o 2zt & ) S
W H N gk ot oy Wt @ dw
wasrfeal ®f o qx e @ &0 Rar
w8 fr ag wsdard swaa & o
AT o o W wgmw @ ais B
w A Ay § 0 wg o few ¥ @
o TE I awenr W g
frasor wer g0 -

wnafe Aga : guH HI1E AT A
AET AL & | T &3 ATETC

Mo AFATIN qi¥q : #7780 AW
ag ear smar @

DIE*EL ENGINEER PRAMOD
KUMARS ATROCITIES IRREGULARI-
TIES ON PEAK. RATLAM DIESEL
SHED STAFF ON HUNGER STRIKE.
THIRD DAY. SHED BURNING, SITUA-
TION VERY IMMINENT AND BEYOND
CONTROL. OFFICERS OUT. REQUEST
POST HASTE ACTION AND REDRESSAL
DEMANDS. TRANSFER PRAMOD
KUMAR AT ONCE.

DIESEL STAFF AND SECRETARY
PASHCHHIM RAILWAY

ey wga : 37 AT dfsg 1wk
ATEE ATH AT AEN R ¢

ot gWR WA wgwTw WAl AEET
A T S WE

awfa wgam @ ag A &G 4T
A ®TA, ag 9T G 19w g
TS fear § ar A1 w3 @ ) Ay wge-
aFt 7 #feq ) 7 A I R AW
w8 o g7

st e fag (WtAge) @ awefa
qg1ET, AT A AT GE W Harag & abi
qT 19 ¥ forg At fear gk fag & s
W EUANE AT E 1§ WA A g A
Frgd %o 98T g fe Y@y wWenem W
JIAY qT ATH TgW g AT /i 9 fa=ne
), UTF T WA & §A g9 /A
T@AT § | I AW FT I1THW & L@ I
&t 50 #0T ¥ 80 #AF TWA i ax W
fagdY W FOAT qgH F A FI §
ag g BT W1 aFAT 1 wq g AT v
tat g ag WY s g o § fw
T O & TR A e ot ) R
ot Wzt § & o 3wy whaat § faek
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FITU IF GrRT EY TP § SN awe W
& femw &g o 3o e & W av
& AEIRT F1 T | AW Y F A
ug & f5 Yo% 7 N faAr faq awely o+
o TE &1 vl A1E ey agd smarTT ®
frgar ar f5 Mg & @7 99
¥ (o AR BT & AR IEW e &
fAT | w@rE agl € gEry TR |
I T T AT w9 # agl ¥ WAy A
Ued & fam  ¥fes gaw @ g0
ag qar Ag 1 A SRR i ad
& 99 @It & SR wEAwT Y Aol 9%
gt & | N awE o1 o §, et W
aar iy 8, feaat &1 adt @ &, mAw
g |} FA) wgRT ¥ yqQw FwAr fE
Y qFz { FAT FE qOT WY TATYT TG
¢ @t ag sdeRz w1 T g wgT TEN
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AT wIET A WA § Har § 4y fon
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el 817 & DF L9 oF faw W,
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& fair ¥ vy § fn faandt ade W
F g, utw v fw g9 g A
2, axfew g7% ataqig I A @l
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iR wC w1 g% fad oY aga ww
T w1 e fese s, sarw faaan
X § T JEET FT qwAT §, BN A9
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D uw qEw g s & & s
RPTT ® A TF AT Y A<E e
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ar AN gt T g/ AT gan §, AW
a% 39 frer ¥ $7§ s ft fear mn

21 gm? agl gao €0 TAY ¥ qF AW
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Sy aret mE HI A e aE 9§
‘ear .7 fewe fu @1 @ @ ww =
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T e gt N 29w WA &,
FaTaET §, w w1 ITE) A1EA K Q03
w1 oY § 1 AfwT ATT gH JEEO® WY
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OF AT Fr AT ¥ AT o w7 oA
¥ feamr sgar g1 few @ e
qarit & qifgraz & Avad ag faerfoar
£ a1 §, wegeefza FAET 7 A AT
gl W A7 faer gt o & aTw &
waT3 g7 gU, F1AgT g gu faeelt &
frg o wimiaz 3 & ol 1 g fowrd
g wifqw Iad srewy fow @ 1 aEt
qEa & A< a7 § oF I worf {1
# gg 7 sgn fE§ aw pURE K
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W 9 Al & a9 § e samy
F1 AT FT FRGT H@T E |

SHTI P. VENKATASUBBAIAH (Nand-
yal) : Mr, Chairman, Sir I would Jike to put
forward a few suggestions for the considera-
tion of the Railway Minister.

With regard to streamlining the admini-
stration of the railways and also in order to
make it more responsive to the people’s
suggestions. specially, to Members of Parlia-
ment, I would like to make a suggestion that
Consultative Committee meetings should be
held very often and also they should be held
at the headquarters of each division. That
will facilitate not only the members of Parlia-
ment but also the officers concerned who
come into close contact and expeditiounsly
dispese of such problems that are being put
forward by Members,
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{2) Planning of Railways in the back-
ward areas. The Planning Commission under
the chairmanship of Dr Gadgil has done a
yeoman service in idenulying certain areas
as backward areas and he has made certain
valuable suggestions for the improvement of
those areas, industrially as well as agricul-
turally. Industnal and agricultural improves
ment cannot be done unless those areas are
served by rail transport. Untapped areas are
to be tapped and more arcasareto be tapped
and that can be done only if more railways
are opened in those areas. So, the railways
are very important in order to improve the
conditions of the backward areas.

Coming to my area of Rayalaseema
which 15 the most backward region and which
has also been identified and for the last 5¢
to 60 years— I don’t hknuw how many more
years—therc has been a consistent demand
to have certain railway lines laid. My people
would have been satisfied if at least the
Ministry had conducted certain surveys if
not they have actually laid. But that part of
it also has not been fulfilled.

There was a suggestion long time made,
even before the advent of freedom that a
railway line from Nandyal to Nellore should
be laid via Madipur and Cuddappah and a
survey also was conducted in that regard.
I don't know whether it is lyiog in the
archives of the railway administration. Since
Mr. Hanumanthaiya also happens to come
from a backward arca of Mysore, as has
been said by Mr. Shivappa, I hope he will
appreciate more the difficulties of the back-
ward areas.

Another suggestion 1 would like to make
is with regard to the non-availability of wag-
ons. There seems to be something wrong with
the allocation. That has be to streamlined.
There has been an imbalance. I have been
writing to the hon Minister several times
with regard lo transportation of important
materials. For instance, take the minerals.
We have often been making a sort of com-
plaint that the public sector projects or such
of those projects which are based on mine-
rals are not working to their fullest capacity.
There are bottlenecks like the inadequate
supply of wagons and consequently, the
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minerals are piling up at the pitheads. They
are not being transported to the industries.
There the snag lies. This has to be gone into
specially in this matter and seen that these
industries arc fed and wagons are supplied
from these places (o feed the industries so
that the imbalance is corrected.

Another fact is about the edible oil tran-
sportation. In our area there has been a
sort of imbalance that is being done, with
regard to the constitution of pool. In one pool
the wagon supply is very low while in the
neighbouring pool the wagon supply is
surplus 1 don’t know why this imbalance iy
occurring. For instance, at Gudivada or
Gooty where not only minerals are exported
but large quantities of groundnut arc also to
be exported, there 15 a persistent demand
and the hon Minister was good enough
whenever such representations are made, to
make some ad Jioc allotment of wagons He
has been taking prompt action and [ must
be thankful to hini. Instead of making such
ad hoc allotment I would request him that the
whole thing should be rationalised. Wherever
there is a need, let that need be met. It is 1n
the national interests these agricultural produ-
cts and minerals are transported expeditiously.

About the conversion of metre gauge into
broad gauge, I must thank him. He has
indicated in the Survey that conversion of
metre gauge into broad gauge from Guntakal
to Secanderabad will be underlaken. I hope
expeditious steps are peing taken i that
connection. The hon Minister had made some
statement somewhere that the State capilals
would be linked with broad gauge lnes. I
hope that under his stewardship this aspira-
tion will be fulfilled.

The Madras-Vijaywada electrification
progamme has been included in the budger,
and the electrification is going on. But there
has been a strike with regard to the location
of the headquarters for this scheme, namely
whether it should be located at Vijayawada
or at Madras. The people involved genuinely
feel that if it is located at Vijayawada, the
scheme can be implemented as speedily as
possible, and I am told that an assurance
also has been given by the General Manager
that Vijayawada will be chosen rather than
Madras, and I do not know what has happ-
ened subsequently.
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SHRI K. HAMUMANTHAIYA : Orders
have been passed.

SHRI P. VENKTASUBBAIAH : I thank
him for this

SHRI R. P. ULAGANAMBI (Vellore) :
Madras is a better place.

SHRI K. HANUMANTHAIYA : But
Shri P. Venkatasubbaiah says that Vijayawada
is better.

SHRIR. P. ULAGANAMBI : The hon.
Minister knows that Madras is a better place.

SHRI P. VENKATASUBBAIAH : In
conclusion, 1 would say a word about level-
crossings und under-bridges and overbridges.
Here, the snag is that the Raiiway administra-
tion wanls the State Govenment to fulfil their
obligation of having the approach roads.
That 18 one point wlich the hon. Minister
should not lcave to the Administration, but
he his to find out prionities and sce which
area requires urgent treatment and he should
draw up a plan showing the places which
require w gent attention. For insfance, there
is Nandayal in Kurnool district which T
represent, where there is ternble bottle-neck
and it is a growing town also, and there is
i need for an over-bride at that level-cross-
ing. I have written to the hon. Munster, and
I hope that he will take it up, and I hope
he will not say that it has not been included.
I suggest that he should have a fresh look at
all these matters and see that this demand is
also fulfilled.

I hope that under his Ministership, his
grand 1dea of linking Cape Comorin with
Kashmir by broad gauge will come into
fiuition. and 1 hope that he will take
immediate steps m that direction,

SHRI BANAMALI PATNAIK (Puri) :
1 must congratulate the Railway Ministry for
the yeoman service that it had done during
the war. There was no inconvenience felt by
the public even if there was some heavy
demand on the trains.

The Railway Ministry has taken up some
new hines, but I do not find in the budget
the much-pressed demand fiem Orissa for
link ing Jahuspwa with Banspani. That is
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the largest mining area of the State and there
is also a proposal to locate a sleel plant in
that area. Moreover, Calcutta port is nof
able to handle all the orc «hat is required for
export commitments and it has to go via
Paradip port. If that is linked up then as
soon as the Cuttuck Paradip line is comp-
leted, it can casilly carry all the iron ore and
whatever we want to export to Japan. The
MMTC is committed to export iron ore to
Japan, but we are not able to lift the required
quantity because of shortage of wagons.
Actually, 1 feel that there is no shortage of
wagons, but there is snome bottle-neck sorne-
where and the number of rakes that 1s neces-
sary in that sector is not uvailable and thay
a relying somewhere clcc; because of this
mishandling or probably brcause of lack of
proper repairs, wagons ire not available to
the iron orc mines and there 1s 4 huge guan-
tity of iron ore stocking up at the mine
arcas

Orissa is a backward State and it needs
more transport and communications. With-
out communications, this State cannot
develop. Orissa has got a lot of nickel ore,
and there is a proposal from the State and
Centre to have a nickel plant at Sukhinda.
But there is no railway line. The Planning
Commission, has alsn decided to have the
nickel plant there. So, tome railway Ime
is mecessary and some railway wagons hive
to move there. Morcover, there have been
a request to connect a'so Banspani with
Jerudi. The MMTC has also agreed to
finance this line to a certain extent and they
are prepared to give some conce-sion also to
the mine-owners, but this has never been
taken up. That area is really the Ruhr of
India and this area can be connected with
some of the areas of Chotanagpur also, 80
that they can use the port at Paradip which is
fast developing and it can handle the traffic
from that area,

There has been some demand in regard
to reorganisation of zones also. Whatever
zones are now there require further re-
cxamination. The number of zones that we
have now requires to be increased. There are
nine zones at present and the number may
be increased to 12 or 13. When the zones
were created, they were decided on the basis
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of the route milage. Now, the South-Eastcrn
zone is the heavicst zone and there are the
steel plants at Bhilai, Routkela and also the
onc at Jamshedpur and besides there is also
movement of steel and other things to
Bokaro and Durgapur areas.

So there should be a rearrangement of
the zones so that the load can be reduced.
Thi> was informally discussed and agreed to
carher by the Minister; but now this bas to
be done formally so that more facilities are
made available, and the load can be shared
and distributed scientifically between different
7ones on a better basis,

There are a large number of norraw
gauge lines in Orissa. There isa line from
Rusa to Bangriposi and Nowpara to Gunpur,
These should be made into broad gauge and
Bangiipos: linked up to Rairangpur and
then from Gunpur to Raygada. This will
also help development of the tribal area.

The DBK railway was mentioned by
Shri Narayana Rao. Now it caters only to
goods traflic. If it is opened to passenger
traffic also, it will help develop the tribal
area.

Mention was made of the Golconda
Express. Instead of that I suggest that we
may have a mail train from Puri to Hydera-
bad. It will link up that area; linking up
with the Waltair Express, it will be extended
upto Hyderabad. This will give more facilities
to the passengers.

[ come from one of the biggest pilgrim
centres of India, Puri. Every year a large
number of prilgrims congregate there from
the South and other places,

MR. CHAIRMAN : He may continue
tomorrow.



